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SUPPLEMENTARY STATEMENT

RE: RAILWAY ACCIDENT NEAR

YESHWANTPUR IN HYDERABAD
STATE

The Deputy Minister of Rallways
and Transport (Shri Alagesan): In
continuation of the statement made
by the Minister in the Lok Sabha
yesterday in respect of the accident
to No. 319 Down Hyderabad-Kazipet
Express train on the night between
the 27th and 28th September, I have
the following further information to
give to the House.

As a result of the further search
for dead bodies, the number of the
dead is now reported to be 123. The
total number of the injured is now
85 including 17 with serious injuries
and 34 with minor and 34 with trivial
injuries. One of the seriously in-
jured has succumbed to the injuries
and that {s included among the 123
dead. The other injured are reported
to be progressing satisfactorily in
Hanuman Hanamkonda Civil Hospital,
Lallaguda Railway Hospital, Secundera-
bad Military Hospital, Hyderabad
Osmania Hospital, Kazipet Railway
Hospital and Jangaon Civil Hospital.
Those in the hospitals in the Hydera-
bad and Secunderabad area were
visited by the General Manager,
Central Railways, accompanied by
some senior officials.

The communication between the
section Secunderabad and Alir was
restored at 15-10 hours and that bet-
ween Kazipet and Raghunathpalli at
about 17.00 hours on 29th September,
1954. Some skeleton train services
ran on this section yesterday. From
tfoday the passenger train services
are being introduced on these sec-
Yions on a time-table basis which has
already been given local publicity.
Transhipment over the section bet-
ween Alir and Jangaon is not at
present possible  as operations for the
restoration for through communi-
cations are in progress.

The Government Inspector of Rail-
ways will commence a statutory
enquiry ‘into the accident from 4th
December, 1954,

UNIVERSITY GRANTS COMMIS-
SION BILL

The Parliamentary Secretary to
the Minister of Education (Dr. M, M.
Das): I beg to move for leave to in-
troduce a Bill to make provision for
the co-ordination and determination
of standards in Universities and for
that purpose, to establish a University
Grants Commission.

Mr. Speaker: The question is;

“That leave be granted to in-
troduce a Bill to make provision
for the co-ordination and deter- ¢
mination of standards in Uni-
versities and for that purpose, to
establish a University Grants
Commission.” ‘

The motion was adopted.

Dr. M. M. Das:
Bill.

I introduce the

—

SEA CUSTOMS
BILL

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
I beg to move for leave to introduce
a Bill further to amend the Sea
Customs Act, 1878.

(AMENDMENT)

Mr. Speaker: The question is:

“That leave be granted to in-
troduce a Bill further to amend
the Sea Customs Act, 1878."

The motion was adopted.

Shri Satya Narayan Sinha: I intro-
duce the Bill.

MOTION RE: INTERNATIONAL
SITUATION—concld.

Mr. Speaker: The House will now
proceed with the further considera-
tion of the following motion moved by
Shri Jawaharlal Nehru on the 29th
September, 1954, namely: ’

“That the present international
situation and the policy of the
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in relation
consider-

Government of India
thereto be taken into
ation.”

There will also be the further con-
sideration of the amendments moved
—some of them are in substitution of
the original motion. I need not read
the names of all the Members who
have moved these amendments.

The discussion on this motion will
end at 2.30 p.m., and the hon. Prime
Minister will make his reply from
2.30 p.m. onwards.

Cd

Dr. 8. N. Sinha (Saran East): I
was at Shanghai-chop-sui in a Gene-
va restaurant, when we adjourned yes-
terday. It is a delicious Chinese dish,
and I can recommend it to everybody
here, I guess, a number of hon. Mem-
bers like our Prime Minister must
have tried it, and also taken rice with
two pencil-like long bamboo chop-
sticks.

[MR. DEPUTY-SPEAKER in the Chair]

This helps you in understanding
the Chinese mind, which is a bit
complicated, and also the present
Chinese intricacies in world politics.

During my last visit to the Chinese
restaurant in Geneva, they told me
that besides his chop-sui, if there
was any other important factor
which 'has helped in bringing about
peace in Indo-China, or in bringing
about the realisation of the realities
of Asia,—it was the gentlemanliness
of the Chinese Prime Minister Mr.
Chou En-lai. A few ladies who were
there, of course, improved this ver-
-dict, They said “Yes. Mr. Chou En.
lai is no doubt a communist gentle-
man, but Monsieur Nehru is a bit
different from that.” And then they
all joined in saying ‘Comme il est
charmant’ (How charming he is!)
in their Geneva accent

> It is surprising how the charming
manners or the gentlemanliness of
the Prime Ministers have brought in
this world politics a very important
factor which s expressed in
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one phrase, ‘the new outlook’.
Perhaps. the better  expression
would be ‘the new look’.
This new look we must see
in the lights of Geneva. The lights
of Geneva are beautiful. If you stand
on the Ile de Rousseau and see the
reflections of different colours in
Lake Lemen, you will find that it is
magnificent. It is something like a
dream. And what do you think
about? The first thought thatcomes
to you is about peace. In the Geneva
light, if you see the politics of Asia
or of the world, the first thing which
you care for is the preservation of
peace in the world. There are many
disturbing factors, no doubt. We
have not to go very far to find out
such disturbing factors, but we have
to find a remedy peacefully only. If
the world begins to take to violence,
one does not know where it will stop.
That is why, when we see in this
Geneva light one by one, we shall
find that there is no other way but
a peaceful approach to all the prob-
lems of the world today.

(]
Let us see the disturbing factors.

They are not very far from us. Only
at our doors is the problem of Goa.
Although the problem of Goa is a
comparatively small one, it has been
an ideal example of provocations
against which one must always guard
oneself. At the eve of our Indepen-
dence Day this year, the Portuguese
Prime Minister had definitely fallen
a victim of what I should call, a war
hysteria*of his own creation. I have
observed his activities from some
close quarters in Central Europe this
year, and that is why I may tell you
that I found also a few crazy news-
papers mentioning about an ultimatum
or a crusade on India. At this stage,
I must appreciate that the attitude
and the action which our Govern-
ment took were very creditable. At
that time, they were conscious of all
these provocations which came from
the other side, and they did not fall
a victim to these provocations. Fer
this action, for their foresight, for
their tolerance, and for the diplomatic
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[Dr. S. N. Sinha]

attitude and skill they have shown,
the country is grateful.

Our country is a strong country, and
we do ngt doubt for a second that
Goa is going to come to our Indian
Union. The inevitable historical
forces which are working, are bound
to bring Goa to our Indian Union.
What we have to do today is to
accelerate the tempo or the speed of
these inevitable historical processes.

I would like to throw some light
on our diplomatic missions abroad in
this connection. When Dr. Salazar’s
anti-Indian propaganda was at its
pitch in Europe, I expected that our
Embassies there will do their best in
removing the shady atmosphere and
in making our point of view clear
to the people. I am not going to
criticise any activity of our External
Affairs Ministry. Since I have been
working in Central Europe under
them for some time, my suggestion is
that we can do better. We must
take lessons from episodes like Goa,
and train ourselves to be  better
diplomates than many countries can
boast of, We can, and we must, do
it. We must surpassthem,

Yesterday I was surprised to find
that a number of hon. Members from
the Opposition Benches repeated what
Signor Salazar has said as his anti-
Indian hysterics in that booklet. I
do not think that that was worth con-
sideration at all. I must say that
those Members have fallen a victim
of Salazar’s propaganda, because
Salazar himself, I am sure, does not
believe what he sald in that booklet.
He does not believe it, but others
have fallen victims to it.

An Hon. Member:
say?

What did he

Dr. 8. N. Sinha: It is not worth
mentioning at all, because it has
nothing to do with reason. It would
have been better if, instead of study-
ing these things which have nothing
to do with reason, we spent our time
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pondering over the points our Prime
Minister had raised in this connec-
tion, and the way which he had shown.
Because that is the only way which
can bring Goa to the Indian Union
quickest and in the best possible
way.

Now, I would like to have a small
hop to our north-west border. A few
weeks ago, I was in Kabul. I did
not get any Indian newspapers there.
So I read Russian. In one of the
Russian newspapers, there was Y
very important item which is interest
ing and also for us of great import
ance. It said that at the command ot
the American Ambassador in Karachi
—perhaps Hildred is his name—the
Pakistan Government has been asked
to raise an army of 100,000 Pathans
who will be working under American
command. I think I have the copy
here and, since you are fond of
nothing but the original, I will read
it:

“PO UKAZANIU AMERIKANS-
KOVO POSLA V  KARACHI
XILDRETTA, PAKISTAN DOL-
ZEN SFORMIROVAT 100-
TISYACHNUYU PATANSKUYU
ARMIU, ‘GOTOVUYU VIPOL-
NYAT AMERIKANSKIE PRI-
KAZI'."”

“PRAVDA”,
July, 1954.

MOSCOW. 14th

I think you have now understood
it better.

Mr. Deputy-Speaker: What language
is that?

Dr. S. N. Sinha: It is Russian, much
easier than English. It says that under
the orders of the American Ambas-
sador at Karachi, Mr. Hildred, Pakis-
tan must form a hundred-thousand
strong Pathan army always ready to
carry out American orders. That is
the literal translation.

Now, if it is so, then we are very
much interested in this matter. And
at this stage, without going further to
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elaborate this point, I intend to draw
. the attention of our External Affairs
Ministry, to check the matter through
diplomatic channels whether this is a
part of the SEADO plan. If it is, then
it means a clear attempt at military
encirclement of our country which, in
no case, we can tolerate.

Coming to SEADO directly, we saw
it in the light of what our Prime
Minister explained yesterday. The
matter has become quite clear now—
it is a dangerous thing. I would go
rather a little further and say that
it is perhaps not a practicable thing
or technically possible at this stage,
for the following reason: Any plan for
the security or defence of Asia must
fall to pieces if countries like India
and her allies do not joint it. In the
East who counts if not India and her
allies? So, we have our own reasons
to oppose this move.

I would like to come to a third
point which is perhaps a corner-stone
of our foreign policy today. We have
been working on this line for quite
a number of years—I mean our rela-
tions with China. In the last few
years, we have come to a very good
and friendly wunderstanding with
China. This, in turn, has brought
about a better relationship with the
Soviet Union. Of course, we are glad
about it, and our country will appre-
ciate this move of the Government,
because we are for peace and friend-
ship with any country which wants
to establish such relationship with us.

But in this matter, there is one mis-
understanding which has been created
by some of our friends in the Opposi-
tion—]I mean the members of the
Communist Party. They have always
been saying that anybody who is op-
posed to the Communist Party of In-
dia must be opposed to friendship
with the Soviet Union or China.
This is quite a wrong approach—
absolutely wrong. The truth is just
the opposite. As things stand today,
if you see in proper perspective, there
remains no other alternative for the
Communist Party of India than to
commit harakiri and to liquidate
themselves. (Interruptions).
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It is for this reason, that I am go-
ing to tell the gallant and brawe
hon. Members belonging to the Com-
munist Group—*“if you do not liqui-
date yourselves, your own masters
whom you are serving, are, going ts
liquidate you”. After the trial
and fall of Beria, many things
have become clear and come to
light. It was his organisation which
used to create underground of-
ganisations in other countries. The
Soviet leaders have found it out to-
day. They have given very serious
thought to this matter, and have
found out that those organisations
which they had in foreign countries
were not so useful to them at this
stage. Friendship with those coun-
tries .is much more useful to them to-
day than having those organisatioms
there. For the reason that they ligui-
dated Beria in their own land, they
will liquidate everybody who was
under the command of Beria, includ-
ing Members of our Communist Party
here. (Interruptions).

Shri Sadhan Gupta
South-East): We will
the liquidator.

Dr. 8. N. Sinha: It is a pure and
simple logic. In this connection, what
.I was going to tell you was this. It
is about, let us say, what Chou En-
lai said once. I have information
from the most reliable source. (In~
terruptions).

8hri Syed Ahmad (Hoshangabad):
What is the source?

Dr. S. N. Sinha: The source is here.
I will r®ad it. I do not know Chinege,
but the translation which was con-
veyed to me was, more or less, in
these words:

(Calcutta—
appoint you

“The Indian Communists are a
bunch of unpatriotic—what shall
I say—Don Quixotes who stand
in the way..”

—you know the story of Don Quixote
by Cervantes—

“of India-China friendship by
exaggerating unnecessarily their
love for China and the Soviet
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{Dr. S. N. Sinha]

Union. They should have pre-
served that love for their own

Pr. Rama Rao (Kakinada): On a
point of order.

Dr. S. N. Sinha:..and they would
have served China much better”.

Dr. Rama Rao: Is it in order for
an hon. Member of this House to
quote the Premier of a country, which
is in friendly relations with us, as
having made a statement for which
be has no authority and no proof?

Shri Algu Rai Shastri (Azamgarh
Distt.—East cum Ballia Distt,.—West):
He says he has got proof.

Dr. 8. N. Sinha . rose—

Mr. Deputy-Speaker: Order, order.
A point of order has been raised. The

fion. Member cannot be jumping like
shat.

1 presume every hon. Member will
speak responsibly on the floor of this
House, and therefore, we accept it
without asking for further evidence
or proof. If he quotes any particular
passage from any printed matter or
published material, I would ask him
—if he makes a reference to it—to
place it on the Table of the House.
Otherwise, so long as any matter is
relevant and is not obscene or un-
parliamentary, I will allow him to go
on.

Shri B. C. Das (Ganjam South):
What is the source of that informa-

tion? .

Mr. Deputy-Speaker: He is not
bound to give the source.

Dr. S. N. Sinha: I will substantiate
my statement now. I may just tell
them that lately I have come to know
from one of the leaders of the Com-
inform in Berlin about the new direc-
tions which have reached them. It has
beeh published in East Berlin and it
reads like this......

Shri B. B. Murthy (Eluru): Does it
mean that the hon. Member is more
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in the confidence of the Russians than
the Indian Communists?

Mr. Deputy-Speaker: Each hon.
Member commands confidence in the
world at large.

Dr. S. N. Sinha: ‘The Moscow head-
quarters of the Cominform have
bluntly told the Indian Communists
that the development of uprising in
India has no prospects. The Indian
comrades should support Nehru's
policy of eastern orientation’. These
are more or less the lines on which
they are thinking. When some of
the Communist leaders were in Mos-
cow for consultations they were told
that they should follow this line. They
agreed to it there, but when they
came back here they are acting other-
wise...... (Interruptions).

Mr. Deputy Speaker: Hon. Members
may take it as the advice of the hon.
Member.

Dr. S. N. Sinha: This is a widely
known fact, and if necessary, I am
prepared to quote from the originals,
but the hon. Members may not be
able to follow it accurately. The best
proof of what I say is a comparison
of any Russian newspaper of today
with what was published say a year
and a half back. You will find a
marked difference. I have with me
here a long article in a Russian
paper....

Mr. Deputy-Speaker: What is the
name of that paper?

Dr. 8. N, Sinha: “Pravda”, which
means truth,

This is the issue of the 24th Septem-
ber and I received it only yesterday
evening. This is published in Mos-
cow: I could not have printed it here.
Every day when I return home I get
a copy of this paper. What I wish
to impress on the House is that there
is a marked difference in the tone of
the paper. Formerly they used to
criticise us and say that our Govern-
ment was a tool of British imperial-
ism. Such expressions were invariab-
ly used. After the execution of Beria
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1 do not find these things in the Soviet
newspapers at all. Now they are all
praise for us.

Those hon. Members who do not
follow Russian would at any rate have
read in today’'s newspapers M. Men-
shikov’s speech at Naini Tal. Is there
any expression to the effect that the
Indian Government is the tool of any
foreign government? So, the policy
the Communists in India are carrying
out is on the basis of various past
instructions which have become quite
old and out-of-date. Any Soviet
paper, you will find today, is all
praise for our culture, for our Gov-
ernment, for our Prime Minister, in-
cluding myself.

Mr. Deputy-Speaker: Does appre-
ciation of Dr. Sinha form part of the
foreign policy of that country?

Dr. S. N. Sinha: I was in East Ber-
lin quite recently......

Shri Feroze Gandhi (Pratapgarh
Distt,.—West cum Rae Bareli Distt.—
East): All this may be attributed to
Mr. Satyanarayan Sinha, the Chief
Whip!

Shri Syed Ahmed (Hoshangabad):
1 shall furnish a photo also!

Dr. 8. N. Sinha: I was in East Ber-
lin with another Member of the Up-
per House, Acharya Narendra Deva, a
few weeks ago. There we were af-
forded every facility. We were more
or less their State guests in a restau-
rant. As Acharya Narendra Deva was
not well and felt tired, I took him
back to the hotel and went out_alone
Al]l gates are open today; it is not
Beria’s regime any more. The foreign
visitor is quite free to move about.
So, this is a difference in their out-
look which is worth mentioning. To-
day Russia wants the friendship of
India, the friendship of our Prime
Minister and the friendship of our
country. It is much more useful to
them from every point of view than
having any tools or underground wor-
kers here. That makes all the dif-
ference in the international affairs..
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Shri N. B. Chowdhury (Ghatal):
Nonsense!

Mr. Deputy-Speaker: If the hon.
Members says that the present-day
Russian Government does not want
any underground movement here, is
it nonsense? Does the hon. Member
want an underground movement
here?

Shri N. B, Chowdhury: The point is
we are not underground workers.

Shri Tek Chand (Ambala—Simla):
Yesterday they were saying that the
Minister was lying; today they are
saying it is ‘nonsense’.

Shri N. B. Chowdhury: There is no
point in this argument. We are a
national party and are working in the
interests of the Indian people, for the
benefit of the Indian peasant.

Mr. Deputy-Speaker: I very often
find very strong expressions being
used from this side "of the House.
When hon. Members hit, they should
be sufficiently thick-skinned to take
back coolly. So, let it not be a one-
sided affair. The hon. Member did
not say that these gentlemen here on
the left are underground workers. He
only said that underground work in
this country does not any longer help
the Russians, or that the present Rus-
sian Government is against any such
movement in this country, if there is
such a movement. Hon. Member
need not put on the cap, if it does
not fit him.

st v wENt : aagfy oY
;T wg w7 &R fF ogg WY wex
‘qrge’ sgEa frar T § ag wE
‘fegr W19 ;
Mr. Deputy-Speaker: Does not mat-
ter occasionally.

Dr. S. N. Sinha: There is no reason
to be excited, because in Russia they
have already executed Beria who was
the root of all such organisations and
with whom our Members were in
touch.

Shri T. B. Vittal Rao (Khammum):
How is all this relevant?



38ar Motion re:

Mr. Deputy-Speaker: Hon. Members
must be following the debate to under-
stand the relevance of it. It was said
that Russia while outwardly friendly
was sending emissaries to carry on
propaganda in this country. The hon.
Member who had been to Russia re-
cently says that the present Russian
Government is not for any under-
ground movement and therefore you
can trust Russia and Russia is a good
friend of India. Far from taking ex-
ception to this statement, hon. Mem-
bers must have welcomed the fact that
Russia is a very good friend of India.

pr. S. N, Sinha: This {s a
very bright prospect for the Asian
countries. If Russia is helpful—
we undertand that they are ready
to build a steel plant ifor us—
it will go a long 'way in the
rapid industrialisation of our country.
Sir, whatever help comes from that
country we are ready to take it. A
year and a half back we were not
prepared to do it. Today there is a
very good atmosphere in Russia for
friendship with India. I will just ex-
plain, in the same light as our Prime
Minister said, yesterday—Cominform
matters, without going into details.
Although it is working in Asian coun-
tries it has taken quite a different
turn. It is not the same as it is in
European countries.

One of the biggest factors that
count today in Asian affairs is the
emergence of new China. There are
many misunderstandings about
Chinese intentions. I personally had
many such misunderstandings about
China until I heard our Prime Minis-
ter. In this connection I would re-
quest our Prime Minister when he
goes to China, to invite Dalai-Lama
to India. This idea has occurred to
me for a long time. I am not a
Lamaist. But I have studied Tibet
and like that country very much, we
had connections with Tibet for a very
long time. And, I would like, to say,
that ‘if the Dalai-Lama comes to India
for a pilgrimage of Buddha-Gaya and
Sarnath, many of the misunderstand-
ings which are existing today in our
country will be removed and we will
have no grievance against China.
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Sir, in the end, when my time is
going to be up, I would like to em-
phasise one very important point and
that is in today’s turmoil, in the wide
world, we do not want that any one
country should come forward and do-
minate over others. This is wrong.
Our Prime Minister has made it clear
quite a number of times that we have
no intention to take the leadership of
Asia or a group of nations. It is a
very correct attitude. The same we
expect from others, whosoever they
may be, because from this turmoil, if
one country emerges to dominate over
Asia, that will bring a bad day. No
sooner those countries leave such
hopes of dominating over others,
whosoever they may be, better days
will dawn over Asia.

Finally, I support the foreign policy
of our Prime Minister wholeheartedly
and with much more enthusiasm than
ever before; and I am also confldent
that his endeavours will carve out
not only an area of peace but also
transform the areas of war into
abodes of new life and light,

Acharya Kripalani (Bhagalpur cum
Purnea): Mr. Deputy-Speaker having
heard many speeches delivered by
Congressmen, I must say I am a con-
vert to their views.

Pandit K. C. Sharma (Meerut Distt.
—South): Wonderful plasticity.

Pandit Thakur Das Bhargava (Gur-
gaon): You have been converted all
your life.

Acharya Kripalani: Sir, in spite of
what my colleague, Mr. Asoka Mehta
and Prof. Mukerjee said yesterday
and whatever may have been our
failures at home, it will be ungracious
even for me, a Member of the Op-
position, to deny that in foreign and
international affairs, our accomplish-
ments have been great. They have
not only been great but they have
been glorious.

In all recent Conferences and Com-
missions, we have played a notable
part. In Korea, we were entrusted
with the custody of the prisoners of
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war and we had to arrange for their
repatriation. We sent a force of a
few thousands of our jawans to under-
take this mission, entrusted to us by
the U.N.O. Circumstances beyond our
control prevented us from solving the
problem of the prisoners of war, yet
our brave boys behaved splendidly.
They were complimented by all the
world, even though we had failed to
accomplish the mission entrusted to
us. But, Sir, in great causes it is bet-
ter to have tried and lost than never
to have tried at all.

Again, Sir, in Geneva, though we
were not invited—of course, that was
a mistake—we were not anxious to
be invited, we do not care for these
Conferences—even though we were not
invited, we played a very mnotable
part, though behind the scenes. The
settlement reached there was on the
lines suggested by us. As a matter
of fact, Geneva was the triumph of
India. In recognition of this silent
service to the cause of world peace,
we were appointed as the Chairman
of the International Supervisory Com-
mission for Indo-China (Interruption).

The two Power blocs, Sir, are com-
peting with each other for our friend-
ship and we keep them guessing as
to what is going to be our ultimate
attitude towards them. In the mean-
time, both sre willing to help us with
money and materials and technical
skill (Interruption), to build our own
economy.

Recently, I hear Russia is going to
build for us a steel factory. This has
gladdened the hearts of our com-
munist friends; they take it as a
triumph of Russia. And, I am sure,
this factory will be built sooner than
the factory that we had contemplated
before with the help of the Germans.
That will be another triumph for the
communists.

In the U.N.O. we occupy an honour-
ed position. Our advice Is often
sought and our vote canvassed. Last
year, the highest honour was done to
us when one of our distinguished na-
tionals, a lady at that, was elected
as the President of the U.N. General
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Assembly. Sir, it is an honour un-
iversally coveted and we got it for
the mere non-asking.

Shri Algu Ral Shastri: For a few
days.

Acharya Kripalani: Foreign states-
men who decide the fate of their
nations are anxious to visit our coun-
try. They meet our Prime Minister
and take counsel with him on inter-
national questions. Recently, the-
Prime Minister of China, Sri Chou-
En-Lai, visited our country and cer-
tain valuable principles in interna-
tional politics were enunciated. Any
body reading that document can see
the hand of our Prime Minister.

The Indonesian Prime Minister was
in our midst only recently. And, with
his help, there will not only be an
Asian bloc but an Asio-African bloc.
Soon, the maker of modern Yugo-
slavia, Marshal Tito, would be in our
midst. Under him, this small nation
has kept at bay the big white Bear
that sprawls over two continents and
nibbles at its neighbours and ultima-
tely swallows them up.

Getting for India an honoured place
in International affairs and in the
councils of the world is a glorious
task. All this has been performed by
our Prime Minister. In this task, he
is ably helped by a galaxy of brilliant
officers, the Bajpais, and other Pais
and Menons and Ayyangars from the
South. One would have supposed
that, after centuries of slavery, these
officials had no experience or training
in international and foieign affairs.
But, such has been their performance
that they seem to have been born
to theiy task. This is nothing to be
wondered at. After all we had a very
ancient and hoary past. We have
tried much, accomplished much, ex-
perienced much and even suffered
much. We have in the international
fleld revived the glory that once was
Hind. All these are our accomplish-
ments.

Yet there is a slight flaw.

Shri Algu Rai Shastri: Now it
comes.



3835 Motion re:

Acharya Kripalani: Though we
have succeeded in easing tensions in
the world and securing an honoured
place for our country in the councils
of the world, nearer home, in matters
wherein our interests are intimately
and vitally concerned, we have un-
fortunately failed. We have failed in
Kashmir after having spent crores of
our money in that part of India. The
Kashmir question solution seems to
be as distant as it was when the in-
vaders had come to Kashmir. We
have failed also in Pakistan. The
many problems that are there bet-
ween India and Pakistan remain un-
.solved. We have failed in South
Africa where our former citizens are
living. We have failed miserably in
Ceylon, a small island in the South.
We have failed in arresting the march
of Communist China to our borders.
A small buffer State there was de-
prived of its freedom and that State
was swallowed up. When we made a
feeble protest, we were told—not very
politely—to shut up. Not only that,
we were told that we were the stooges
of the western Powers. We have
been unable to stop the formation of
the South-East Asian Treaty Organi-
sation which threatens the peace of
Asia and even of the world. Even
after 7 years we have failed to liber-
.ate the tiny foreign pockets in India.
These are the integral parts of our
<country. I am sorry to say, even
when some bits of the small pockets
are liberated by the action of the
people residing there, we refuse to
accept them and leave them to their
resources for civil administration and
for any possible attack from outside.
So far as the Portuguese pockets are
concerned, not only have we totally
failed, but a tiny nation in Europe—
no bigger than the smallest Indian
State—not only defies us but insults
us. This is with the consent and the
.implied support of those in the West
whom we consider our friends.

Sir, as the Goa question is the
burning question of the day, I would,
with your permission, talk of it at
some length. Even today we do not
know whether the liberation of the
pockets is the sole responsibility of
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the local inhabitants or it is also the
responsibility of the rest of the in-
habitants of India and the Govern-
ment of India representing the peo-
ple of India; or, is it the sole concern
of the Indian and the Portuguese Gov-
ernments who have to settle it on
governmental level. The attitude of
the Indian Government as to which
of these points of view it favours is
not quite clear. Sometimes the Prime
Minister’s utterance would lead us to
think that the people living in these
pockets are Indians; the pockets are a
part and parcel of India and their
freedom is the concern of the people
of India and the Government of India.
At other times, he makes a distinction
between the local population and the
rest of the Indian population. Still,
at other times, his utterances and his
actions give an idea that the question
is one which has to be decided bet-
ween the Indian and Portuguese Gov-
ernments. Even then, it is not quite
clear what our Government is going
to do to settle the dispute as between
the two Governments. Some months
back, our friends in Maharashtra de-
clared that they will organise satya-
graha and the Goanese and Indians
would march to Goa. The Goanese
National Congress also announced
that it would organise satyagraha.
In Gujerat too, a batch of satyagrahis
was formed to march to Goa. All
these three bodies were to commence
their satyagraha on the 15th August,
our Independence Day. All the pre-
parations were ready and they were
only to march. However, a couple
of days before the appointed date,
our Prime Minister made a speech
in which he said that he had no
objection to Goanese residing in In-
dia to march as satyagrahis, but he
would be reluctant to allow other
Indians, under ordinary circumstances,
to go to Goa. The meaning of this
was not quite clear. As for Goan
citizens resident in India, I suppose
the Prime Minister could not have pro-
hibited them from going home. As for
the rest of the India population, of
course he could prohibit them. But,
he said ‘under ordinary circumstances’.
May I in all humility, of which I am
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not credited with much, but in all
sincereity about which I do enjoy a
little credit in this House, ask how
the circumstances can be ‘ordinary’
when the foreigners are yet on our
soil and we claim to be an indepen-
dent nation? I say again with all the
emphasis that I can command: how
can the circumstances be ordinary
when from three points satyagrahis
are being prepared and there are a
couple of days for their march? The
attitude of the Government of India
has puzzled the people on both sides
of the border. What does the Gov-
ernment want people to do? What
does it propose to do itself beyond the
exchange of diplomatic notes and
useless correspondence? Does it think
that the Goa question—as one Con-
gressman said- here—would be solved
by the spirit of the age and historical
forces? At least, one Chief Minister
expressed the opinion that he did not
mind if Goa remained in foreign
hands for quarter of a century more.
I do hove that this is not the Prime
Minister’s opinion too. However, we
thought when the session began that
the Prime Minister would throw some
light on his position on this question
when he made his statements in the
House, whether on the 26th August or-
yesterday we found no clue to the
working of his mind. His speech of
August 26th....... .

i P.M.
Shri A, P. Sinha (Muzaffarpur
East): 25th.

Acharya Kripalani: His speech was
full of lofty sentiments about world
‘peace, non-violence, Ghandhian tech-
niques; and though couched in very
eloquent and impassioned language,
gives us no idea of what the Indiapn
Government would do or allow the
Indian people to do or not to do. The
Prime Minister, in his speech on 25th
August, said that “the resistance
movement is an entirely Goan move-
ment popular and indigenous”. What
does this exactly mean? Does it mean
that the movement was initiateg by
the Goanese? Or does it mean also
that the initiative lay with them angd
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they had the support of the people of
India if not also of the Government
of India? Or does it mean that the-
freedom movement of Goa is entirely
the concern of Goa? The Prime Mini-
ter’s statement throws no light on
these questions. Yet he says in that
very same speech, that “the position
of the Government of India and in-
deed the people of this country, is.
well known and hardly needs re-
statement. Goa and the Union of
India form one country”. This is
very clear. If this is so, the struggle
for the independence of Goa cannot be:
the sole concerr. of the Goanese peo-
ple. It is also the concern of the-
people of India and the Governmert
of India, if it really represents the
people of India.

An Hon. Member: That is not.

Acharya Kripalani: So far as the-
people of India are concerned, they
have shown that they can shoulder
that responsibility. They were ready
to cross the Indian border and enter-
the so-called Protuguese territory aud
offer satyagraha. If the Government
of Indis felt that it was as much the
concern of the people, the freeing of’
the foreign pockets, it would have at
least not prohibited Indian volunteers
to cross over and offer satyagraha.
Does the Government of India want
the freedom struggle to be confined
to the Goanese people only? It would
be very strange and it would be
miraculous if the Goan people, un-
aided, can accomplish their freedom.
ILet us again see whether the Prime
Minister's speech has in it some indi-
cation of Government policy. We are
told by the Prime Minister “that the
policy that we (the Government) have
pursued has been even as in India
under the British rule, one of non-
violence and we have fashioned our
approach and iconduct .accordingly.
This adherence to non.violence means
that we may not abandon or permit a
deterioration of our identification with
the cause of our compatriots under
the Portuguese rule.” This is one
part of the non-violent approach to
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the question. The second is: equally
we may not advocate or deliberately
bring about situations of viplence,”’

May I again, in all humility, ask:
Do these two negative attitudes sum
up—the Indian struggle for indepen-
-dence under Gandhiji's leadership? I
am afraid if we had confined our-
.selves to these two negative attitudes,
we would not have been able to
achieve the goal of* independence.
‘Under Gandhiji's guidance, there was
.a more positive method of achieving
independence which we evolved and
.adopted and which called forth in the
people initiative, a spirit of adven-
ture, self-sacrifice and suffering for a
-great cause. This was the organisa-
tion of satyagraha, a movement of
non-violent resistance. I say that it
is this positive movement that ulti-
.mately resulted in the liberation of
India and not the two negative prin-
-.ciples enunciated by the Prime Minis-
ter., What is this satyagraha as con-
ceived by Gandhiji? It is a non-
‘violent direct action. It was designed
by Gandhiji as a humane and civilis-
-ed substitute for direct violent action,
.that is, for insurrection or war, If
really our Prime Minister wants to
.adopt Gandhiji’s technique, his Gov-
-ernment will have to organise satya-
-graha for the liberation of foreign
‘pockets or at least allow the people
-of India to do so. I claim that in any
:such organisation of satyagraha there
can be no distinction between an
"Indian and a Goanese. They are all
Indians. I go further and say that
‘in such a satyagraha there can be mo
question of nationality. Those who
join such a movement are the citizens
~of the world, fighting non-violently
‘for the cause of justice and freedom.
‘1 talk of non-violence, but even in
violent freedom movements, foreign-
-ers have freely taken part in Europe.
With the Greek movement, of inde-
pendence, the name of the great poet,
"Lord Byron, is associated. The Eng-
lish Government of those days did not
‘interfere with his movements and I
-say thatt the Englishmen today feel
tproud of the fact. Fifteen years
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back an international brigade was
organised in Spain during the civil
war. No democratic government put
obstacles in the way of its nationals
to join this international brigade.
Our Prime Minister himself went to
Spain, and when he returned back
—if I remember aright, he said that
he felt like taking a gun to fight in
this international brigade., If he did
not fight, it was, I suppose, because
the independence movement of India
was for him, as an Indian, the more
important movement. If, however,
the Prime Minister's Government
wants to be Gandhian in its approach
and action..........

May I have a ruling if I can, at
this stage, read something that I
have written, because, after all, we
are not Englishmen, nor have we
been brought up in this language?
Sometimes it will be clearer if I read,
but some people may think that we
should closely follow and blindly
follow what has been said in the
Parliament of England.

Mr. Deputy-Speaker: I thought the
hon. Member has all along been read-

Acharya Kripalani: No, Sir......
(Interruptions)

Mr. Deputy-Speaker: So far as
yesterday is concerned, there was a
reference when Mr. Asoka Mehta was
reading. Some question was raised
on a point of order as to whether any
hon. Member could read a written
speech here. I saidg he was referring
to his notes. But Kripalaniji now
wants a ruling on a point. He rais-
ed a question with respect to certain
statements; so that he may be accu-
rate and precise. He has committed
them in writing and he now asks
whether he ought not to refer to that
statement. I feel that inasmuch as
English language is not our language
and responsible statements may be
interpreted differently and sent in
broadcast there i3 no harm parti-
cularly when hon. Members who are
capable of speaking at length ond for
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long hours extempore want to take
opportunities to read particular state-
ments so as to be precise. I will al-
lcw them whatever might have been
'said. Whenever any hon. Member
feels that in the interest of precision
and to avoid any misunderstanding
regarding his speech he would like to
Tead portions—not putting the whole
thing in writing and then reading it
—I do not see any objection and I
do not allow any point of order......
(Interruptions.)

Several Hon. Members: It is for

everybody.

Acharya Kripalani: If our Govern-
ment wants to be Gandhian in its ap-
proach and action, it will have to do
something more .than mere exchange
of diplomatic notes. Gandhiji orga-
nised a movement of satyagraha—we
all had the honour to be the soldiers
of this non-violent army. Gandhiji
also held that if a foreign army has
to be resisted and if it was to be done
non-violently, an army of satyagrahis
should be organised. A conflict bet-
ween the satyagraha and a violent
army would be less destructive of
human life and property; it will eli-
minate much of the cruelty and hat-
red characteristic of war and armed
conflict. It is not my purpose here to
go into the advantages of satyagraha
—political, moral, economic and social.
All that I want to emphasise here is
that if our Government is serious and
is anxious to settle all international
disputes through non-violence. it will
have to create in India non-violent
army of Gandhiji’s conception. You
will ask: what about the army? It
does not matter if there is an orga-
nised army of some sort in India,
even while it is there we can orga-
nise a separate non-violent army on
Gandhian lines to demonstrate to the
world that we really believe in non-
violence. This would be something
positive instead of the two negative
principles enunciated by our Prime
Minister, Mere diplomatic notes, I
submit, are as non-violent as prayer,
petition and protest of the old mode-
rate politics with which we were
familiar before our independence. This
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moderate policy—I am sure the
Prime Minister will agree with me—
of non-violence, of prayer, petition
and protest, was born of Wweakness
and inability to take risk—I say it
was born of fear.

Yet the Prime Minister in his speech
on the 25th August told us that “we
will never forget that in our approach
and endeavours for freedom we were
enjoined to eliminate fear.”” I have
no doubt that the Prime Minister and
his Government are not afraid of the
Portuguese. But there are other fears
of which perhaps he is himself un-
conscious. It is very difficult to be
self-analytical in this respect. May I
say: what he is afraid of is interna-
tional opinion of the western demo-
cracies. May I submit that it is a
tainted opinion? They themselves
have been encouraging the Portu-
guese; otherwise the Portuguese would
never have taken the attitude they
have taken. May I suggest that the
fear which is at the base of our Prime

Minister’s policy of waiting is the
fear of the Western Powers?
If of this very same international

opinion at the time of the Quit India
resolution Gandhiji said that it was
not the opinion of that day that
should count; it is the opinion of his-
tory that will count. We are living
in histortc times and our actions
should be in historic perspective—not
what England and America or any
other country would say today but
what will be written in history; whe-
ther we acted at the proper time cr
whether we did not. It is the only
question that is before us and we
know that the opinion of England
does not count in this matter and
should not count in this matter.

1 am sorry to say that an impression
has gone round that when the Prime
Minister prohibited Indian volunteers
from crossing the border, it was be-
cause some Englishmen had sald
something. I know that our Prime
Minister will vehemently protest
against this, But this ds the suspi-
cion and in politics we have to take
into consideration the suspicions of
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the people also; it is mot always what
we do but what the people think of
what we are doing and the way in
which they say this—that is also very
imporiant. ,

Yesterday, the Prime Minister was
talking of our connections with the
Commonwealth. He was saying that
we are sentimental. We are not sen-
timental about this. What we are
afraid of is that even if we do the
right thing, some people, even in our
own country, would suspect that we
are yet under the thumb of England.
What do we gei from this Common-
wealth link? If our Prime Minister
wants it, he can have a treaty
as we recently had with Com-
munist China, if we are so en-
amoured ©f England. I have no
objection if we have a treaty with
every country in the world. We are
a peace-loving people; let us have a
treaty with England. But why are we
connected with an Empire which is
suffering from colour bar? It is not
only Malan that is suffering from
colour bar but I say that if there is
one country in Europe and America
where there is colour bar after Malan,
it is England. Those Indians who
have been there tell us, and those who
have travelled in English ships know
what the position is when they go in
those ships to Europe. It is not a
question of sentiment. I have got it
from Sucheta Devi who has travelled
in one of these ships and 1 have got
it from many other people—the
P. & O. steamers. the treatment they
give to Indians. This is what we get
from our connection with the Com-
monwealth.

But talking of Goa. we have smwiled
the situation. I am sure if the Goa-
‘nese peovle had known that in their
struggle they would not have the sup-
port of India, and the Government of
.India, they would not have started
this movement. They are too few to
start a movement. And the Portu-
guese Government is supported by
big and powerful Powers. We made
.them to understand, we by our ac.

‘ed leader
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tions, the Indian people, and I say
also the Indian Government by iis
action, gave an impression that it was
sympathetic to the movement and that
it will not hamper it. Now we have
left them in the lurch. What is the
result? The result is leonine repres-
sion in Goa. And I say we are res-
ponsible for it. No respectable man
can breathe freely there. There are
no civil liberties. There is terrorism
everywhere. Yesterday I read in the
papers that the Portuguese have de-
clared that all the Goanese living in
Indian territory are non-Portuguese.
That means they are Indians now.
Even they cannot go and join the
struggle there. 1 also read that the
Portuguese Government in Goa has
been taking signatures under pressure,

- under threats, saying that the Goa-

nese want the Portuguese rule and
they do not want amalgamation with
India. I say we are losing valuable
time. And Goa is a plague spot if we
do not cure it of its plague of foreign
rule.

That is all that I have to say. Sir.

Shri Venkataraman (Tanjore): If
we carefully analyse the speeches
which have been delivered on the
other side, except for one matter they
mutually cancel each other. Profes-
sor Hiren Mukerjee’s complaint that
we are the lackeys of Anglo-American
imperialism is cancelled by Mr.
Chatterjee’s criticism that we are
fellow travellers with the Communists.
That is how the whole debate has
been progressing, except for one mat-
ter in which the opposition is more
or less agreed. It is only in respect
of that that I propose to confine my
remarks this afternoon.

The point has beerf'saised, both by
Mr. Sadhan Gupta and by Mr.
Chatterjee, and even by our esteem-
Acharya Kripalani, . that
we are members of the British Com-
monwealth of Nations and therefore
we have surrendered our national
sovereignty and dignity and so on.
Let us analyse this position. The
House knows that the Commonwealth
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is no body corporate; It has no mem-
bership. It has  no obligations. It
hag no duties, nor has it any rights.
Nor is it a treaty organisation like
the NAAT.O. or like the S.EA.T.O.
It is a loose association of members
who have nothing in common except
to follow what is agreed upon
amongst them as the policy. They
are not bound by any dictates of any
country on any matter. If any one
country in the Commonwealth were
to be bound by the dictates of one
country or by a group of countries,
then it could be said that member-
ship of the Commonwealth imposes an
obligation on the part of the member
countries which is derogatory to the
sovereignty of that country.

Mr. Sadhan Gupta made certain
pointed references and asked: what is
it that we have gained by being mem-
bers of this Commonwealth; if any-
thing we have suffered all along the
line. Firstly, he said: look at the
sterling balances settlement. Mr.
Sadhan Gupta did not develop that
point. He merely said—I will quote
the exact words—“We have to our
great prejudice settled the sterling
balances against our interests. Those
balances were won with the sacrifice
of three and a half millions of lives
in Bengal.” He did not say how we
have settled this question of sterling
balances to our disadvantage. If you
carefully analyse the sterling
balances settlement you will realise
that at that time there was a general
opinion that England would not be
able to honour her obligations and
that there should be an endeavour on
the part of the United Kingdom and
other countries to get an abatement
of the liabilities of England in respect
of goods and services supplied to
them during the war. And a great
endeavour v s made by many politi-
cians in the United Kingdom at that
time saying that out of the balances
which haye been accumulated by the

member countries in the sterling bal-

ance account, a portion of it at least
should be treated as some contribu-
tion ‘by them towards the war effort,
If -you recall that in 1919-20, imme-
diately after the last war, we made a
446 LSD
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glorious contribution of one hundred
milion pounds as lidia's contribution
to the defence of democracy in the
world, and ‘when we realise: that in
the ' 1947-48 settlement the ‘entire - ac-
count that was due to us was kept in-
tact and there was not even gn abate-
ment of a single farthing or penny
that was due to us, I fail to see how
it can be charged that we have made
a settlement which is contrary or
prejudicial to our interests.

The settlement, if anything, laid
certain conditions as to withdrawal.
But even those conditions with re-
gard to withdrawal were not strictly
observed. In 1949-50 we drew more
than the amount which we were al-
lowed to draw under the settlement.
I think we drew to the extent of
nearly Rs. 165 crores at that time, be-
cause of our food shortage difficul-
ties and other national crises.

Then again it is not true to say
that we have not been able to draw
from the sterling balances. Our sterl-
ing balances position today is quite
different from what my friend Mr.
Sadhan Gupta believes, We have
more accumulations to draw, and we
have not drawn them. Thanks to
the favourable balance of trade in
our behalf we found that it has not
been necessary for this country to
draw on the sterling balances. So
that is entirely a fallacious argument.

Pandit Thakur Das Bhargava: The
financial settlement was also quite
favourable to us.

Spri Venkataraman: I only met
Mr. Sadhan Gupta’s point. It is un-
doubtedly true that the financial set-
tlement was very favourable to India.

Now, Mr. Sadhan Gupta asked: why
is it that we are members of this
Commonwealth., There are certain
countries in the world which follow
a gdme pattern of political systems.
We follow parliamentary democracy
with a cabinet system as the pattern
of ‘our political system. All the Com-
monwealth countries have the same
system.” Rule of law is the ‘basic
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principle of the Commonwealth coun-
tries. If you examine the constitu-
tion of other countries, they may have
democracy of the parliamentary varie-
ty but not a cabinet system, or there
will be no democracy of the type we
know and there will be people’s de-
mocracies of the definitions of their
own. So a certain amount of uni-
formity in the Political System and
administration brings us together, and
there is nothing more than that.

There is the other aspect, namely
the economic aspect, of our member-
ship of the Commonwealth, Our pat-
tern of trade is very largely with the
Commonwealth  countries. Either
due to historical reasons or any other,
India has nearly fifty per cent.—actu-
ally 48 to 49 per cent—of her trade
with Commonwealth countries. Be-
cause the pattern of trade is with the
Commonwealth countries, we have
certain advantages by being members
in the Commonwealth. In the last
debate relating to the Imperial pre-
ference, the Commerce Minister point-
edly drew attention to one or two
facts. He showed that we have actu-
ally given preference to the tune of
Rs. 52 crores to the Commonwealth
countries and we have obtained pre-
ference to the tune of Rs. 205 crores.
Nobody would say that our member-
ship of the Commonwealth is in any
way disadvantageous to ourselves.

Shri Sadhan Gupta went on to refer
to certain political aspects. He said
that the fact that we have stopped
non-Goans from entering into Goa
territory is a proof of the préssure that
has been exercised by the TUnited
Kingdom on us and that, he inter-
preted as pressure by the Common-
wealth countries. In developing this
point, Shri Sadhan Gupta made a
mistake. It is absolutely true and
correct to say that so far as the
French possessions in South India
are concerned, where the liberation
movement has taken place, the move-
ment has been entirely of the people
of those territories, The Indian
population did not go and offer them
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any assistance, It wgs a movement.
for liberation of the people in those:
areas themselves. In fact, the Prime-
Minister in the course of his several
statements has definitely stated that
it is not for the other people to go-
and mix up with the liberation move-
ment which is springing spontaneous-
ly in those areas. Shri Sadhan Gupta-
said, while you allowed the Indian:
nationals ¢ go and mix with the-
liberation movements in Nettapakkan.
and other areas, in South India under
Prench possession, you deliberately
prevented non-Goans from entering
into Goa, because of pressure. If his
premises were right, the conclusion
would be right. But, his premises
are totally wrong, The premises on
which he stands that in the case of
the Trench possessions, the Indians
were allowed to go and participate in
the liberation movement are totally
incorrect. Therefore, it does not
stand to reason why we should have
allowed Indians to go and participate
in the liberation movement in the
French possessions and not allow them
in the case of Goa. The policy of
the Government of India is consistant
in this respect. It is that the libera-
tion movement should be a move-
ment of the people of those areas,.
and they should assert themselves to
the extent that the Government of
those countries will not be able to-
continue further without the co-opera--
tion of the local population.

Dr. N. B. Khare (Gwalior): Why
should India then claim Goa?

Shri Venkataraman: Mr:. Deputy-
Speaker, I am not competent to lay:
down the policy of the Government..
To the extent I know of the poulicy’
of the Government of India, we do
not claim any particular area witlr a
view to aggression or to take it imtm
our possession. All that we have al-
ways said and have been saying
consistently is, that the people of
those territories have got the right to
liberate themselves and joip with the
motherland of which thex form part,
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It is never the policy of the Govern-
ment of India to say, we will go and
annex Goa, or we will go and annex

any other territory. I do not know:.

I may be wrong.

Dr. Ram Subhag Singh (Shahabad—
South): That belongs to India. It is
the policy of the Government. That
is ours.

Shri Venkataraman: No. no. I
want to make a distinction between
the Government of India claiming a
particular territory and the people of
those areas claiming their right to
form part of the Indian territory.

Dr. Ram Subhag Singh: Mother
and child, both have the right.

Shri Venkataraman: My hon.
friend asked the question, why should
the Government of India claim Goa.
I said that the Indian Government
does not claim Goa. What I have
said is that the people of Goa want
to liberate themselves from foreign
domination and join themselves with
India.

Dr. N. B. Khare: You do not want
to help them. :

Shri Venkataraman: I do not
understand the word ‘vou’. Does the
word ‘vou’ mean the Government of
India? Does the word ‘you’ mean
the people of India?

Shri V. G. Deshpande (Guna): Yes.

Shri Venkataraman: Does the word
‘you’ mean the people of Goa? If the
word ‘vou’ means the Government of
India, I say it is not the policy of the
Government of India to go and an-
nex any territory. If you say that
‘you’ meant the people of India, cer-
tainly, we are brothers and we want
to go and help.

Dr. N. B. Khare: Does not the
Government of India represent the
people of India?

Mr. Deputy-Speaker: Let there be
no questions,

Shri Venkataraman: I think I had
better to go on with .my speech.
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Shri Sinhasan Singh (Gorakhpur
Distt.—South): May I know whether
the hon. Member holds that if the
Goan people do not do satyagraha and
liberate themselves, the Government -
of India will allow Goa to remain
under Portuguese possession?

Dr. Ram Subhag Singh: Never.

Dr. Rama Rao: I would like the
hon. Member to reconsider his state-
ment that the Government of India
does not claim Goa. I think he was
wrong.

Shri Venkataraman: I did not say
that. I would like to make the point
clear. Government of India does not
want to annex any territory. That is
what I said.

Shri Kanavade Patil (Ahmednagar—
North): For the ‘present.

Shri Venkataraman® The people of
India want Goa to be liberated and
the people of French territories have

..............

Dr. N. B. Khare: The people libe-
rate and the Government of India
will pounce upon them.

Shri Nand Lal Sharma (Sikar):
There is no question of annexing Goa
because it is our own territory.

Pandit Thakur Das Bhargava:  The
decision of not allowing Indians to
go to Goa is in the present c¢ircum-
stances. If the circumstances
changed, Indians may be allowed.
The Prime Minister has never taken
up the stand that at no time will
Indiams go to help the Goans.

Shri Venkataraman: I will illus-
trate my point by a reference to what
happened in the territories under the
French possession. Four or five com-
munes have been liberated by the
people themselves. The Government
of India has not undertaken any res-
ponsibility in respect of them. These
territories are being administered by
the people themselves who have libe-
rated themselves. They have formed
their own police force. The law and
order situation is maintained by them.
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The 50,000 people constituting these
liberated areas have got separate courts
of law. So that, the point is clear.
So far as the Government of India is
concerned, its position should not be
misunderstood as one of aggression
on any territory. So far as the people
of that area are concerned, they are
entitled to liberate themselves and
join with the people of India, which
is their birthright. It is on that
wrong premise that Shri Sadhan
Gupta based his argument. He said,
while you allowed the Indian people
to go and participate in the liberation
movement in the French possessions,
you do not allow the Indian people
to participate in the Goa struggle.
That, I say, is incorrect. That, as a
basis for the argument that we have
been bound to that position by the
Commonwealth, is totally unsustain-
able. '

Then, Acharya Kripalani referred
to a number of failings on the part of
the Government of India. He said
that we have failed to solve a num-
ber of things which he detailed, For
the purpose of solving problems, I
suppose the Government must have
power. Fven if we were the arbiters
of the destinies of the world, we
could not have solved all the problems
in the world. He failed to realise
that we are one of the many coun-
tries inhabiting this world. We are
endeavouring to do our utmost. The
only test that should be applied is,
have or have we not done our duty
on the right side at every stage when
each mistake took place. Take the
case of South Africa. Consistently for
the last seven years,—now it is the
8th year,—India has placed this ques-
tion of racial domination in South
Africa on the agenda of the United
Nations. It is in pursuance of the
efforts of India that high-power Com-
mission was constituted. If one of
the countries refuses to abide by the
decision of the United Nations, s
India to be blamed? It is the coun-
try which refuses to abide by the de-
cision of the general will of the people
of the world that is to blame. That
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cannot he said to be one of the fai-
lures of the Government of India. If

.we had failed in our endeavour to

take this matter time and again in
the highest councils of the world, if
we had shown any laxity in pursuing
that question, if we had been half-
hearted in not only sustaining the
case of the Indians, but of the Afri-
cans themselves, in South Africa,
where racial discrimination is very
acute, it may be said that we have
failed in our duty. So far as that
charge is concerned, it is very well
known throughout the world that but
for the endeavour that India has
made every year persistently, this
matter would have been relegated, as
many other matters are, in the United
Nations.

Then, let us take the question of
SEATO. My friend Mr. Chatterjee
said that we have failed to stop this
SEATO coming into existence. As [
said, it is not possible for a single
country like India to stop the SEATO
coming into existence, But, what is
the attitude that we took in respect
of SEATO when this matter was
being discussed? And this will also
be interesting because of the influence
we tried to exercise over these Com-
monwealth countries. I am reading
from a report in the Daily Express
of England where one of the colu-
mnists, Derek Marks, says as follows:

“To ensure that White Hall is
left in no doubt about what he
thinks ........ o

—“he” means Nehru—

“,...he has sent Mr. Krishna
Menon to London to impress the
Indian view on the British Gov-
ernment.”

Referring to Mr. Menon’s two
interviews with Mr, Eden, Marks
said: “At each of his calls the
Indian emissary stressed that his
Government was unwilling
to aceept any guarantee against
Communist aggression.

Mr. Menon made it clear that
the Indian view is that the whole
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SEATO plan is contrary to the
provisions of the United Nations
Charter.”

That is how we are able to exercise
our influence over the Commonwealth
countries also. We do not care what
they think about it, but it is the duty
of India which she fearlessly dis-
charges at every stage of bringing to
the notice of the other countries the
fateful decisions which they are tak-
ing which might endanger peace in
the world.

Then so far as SEATO was concern-
ed, India’s opposition has been 80
well known that to a large extent the
organisers of the Manila conference
were on the defensive all the time.
They were put on the defensive and
they had to be apologetic. It was
also pointed out, as Mr. Krishna
Menon is reported to have said, that
the SEATO agreement is contrary to
the United Nations Charter. People
know that under article 52 of the
United Nations Charter, any regional
agreement can be entered into pro-
vided that such arrangement or
agencies and other activities are con-
sistent with the purposes and princi-
ples of the United Nations Charter.
Now, here is a case in which a re-
gional agreement is sought to be
made against another member of the
United Nations. And this was also
pointed out in the various discussions
which took place.

Now, Mr. Sadhan Gupta may also
remember another thing, He was in
praise of what India had done in the
Geneva conference. Now, 8o far &8s
the Geneva conference is concerned,
I submit the amount of success which
it had achieved could not have been
achieved by India if India were not
a member of the Commonwealth.
Our right to approach other nations,
our freedom of expression with the
other nations which constitute the
Commonwealth, they all helped us
and helped the world to tide over a
very serious situation, and but for
India being a member of the Com-
monwealth, she would not have been
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able to exercise that amount of influ-
BNCE, ... vaunnn

Dr. N. B. Khare: Is it not a fact
that a citizen of the Indian Republie
is still a British subject?

Shri Venkataraman: ...... would
not have been able to exercise that
influence for the good of the world.

Now, there is another aspect of this
question which is causing some dis-
turbance, i.e., the relations with Cey-
lon. So far as the relations with
Ceylon are concerned, I must convey
our great fears and doubts with re-
gard to the forthcoming conference
between the Prime Minister of Ceylon
and the Prime Minister of India. For
the last several years now, we have
entered into some agreements, pacts,
arrangements and so on. It is un-
fortunate that each one of them is so
interpreted to the disadvantage of the
Indians. Now, if we have to take
back all the Stateless persons into
India, it will create such a great pro-
blem for South India, for the State
of Madras, that it will not be possible
to handle the situation. These people
went to Ceylon at a time when her
economy was entirely undeveloped
and they have contributed during
these years to the development of the
economy of Ceylon, to the prosperity
of Ceylon. Therefore, I submit they
are entitled to share in that prosperi-
ty. Any endeavour on the part of the
Ceylon Government to now send
them away on one pretext or other
and thus deprive them of the fruits
of their own labour would be a seri-
ous r.natter of, I should say, a breach
of good faith on the part of Ceylon.
I fear that in the discussions which
are now to take place in Delhi be-
tween the Prime Minister of Ceylon
and the Prime Minister of India
sufficlent safeguards may not be
forged for the benefit of the Indians
who have been there for generations.

Lastly, I want to correct one mis-
apprehension which has been repeated
by Acharya Kripalani as well as Mr,
Chatterjee and others regarding
Tibet People who know history
understand that from time to time
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China has claimed some sort of
suzerainty over Tibet. The amount
or the extent of such suzerainty
which was exercised over the area of
Tibet was varying with the strength
of the Government in China. If the
Chinese Government was strong, then
there was a greater exercise of suze-
rainty. If the Chinese Government
was weak, there was greater autono-
my in Tibet. Now, before the
People’s Government of China estab-
lished itself, when still Chiang-Kai-
Shek was the head of the Chinese
Government, an application from
Tibet went to America and they
wanted to sell Yak tails, the tails of
the animal Yak. They were politely
told that they still were under the
suzerainty of China and that they
were not an autonomous independent
State. Now, if they were under the
suzerainty of China when Chiang-
Kai-Shek was in charge of the ad-
ministration of China, does it imme-
diately become different because the
Government of China has changed,
or some other person has come into
possession of control of the country?
1t continues to be. If the suzerainty
of China over Tibet existed at all, it
rontinues to exist, whatever is the
Government. Therefore, there is not
much of logic in saying that now it
is no longer under the suzerainty of
'‘China and that it is a case of aggres-
sion. Well, we are trying to find out
complaints against the Chinese Re-
publican Government when we say
that they have either made an aggres-
sion on Tibet or they have swallowed
up Tibet as has been suggested by
Mr. Chatterjee. The only question is
it the people of Tibet had ever pro-
tested against such an act. Mr.
Chatterjee referred to a complaint
that was made by Tibet to the United
Nations in 1950, I understand that
it came before the General Com-
mittee, i.e, the steering committee
which places the items on the agenda
of the United Nations. At that stage
itself it did nqt find any support from
any nation and it failed. It would be
wrong to accuse India as having be-
trayed Tibet,
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Pandit Thakur Das Bhargava:
India is not omnipotent to see that
the entire world questions are settlea
by India. Can we do it?

Shri Venkataraman: That is exact-
ly my point. That 1is why I said,
when a committee which consisted ot
representatives of the flve Big Powers
with the Chairman of the several
committees of which India was only
one member, that it cannot be said
to be one of the failures of India if
India was not able to get the ques-
tion of Tibet on the agenda of the
United Nationals. After all as I pre-
faced by speech, India is one of the
nations in the world, and we would
not even be able to say that it is one
of the big Powers in the world.

Shri Asoka Mehta (Bhandara): Do
you want to be a Big Power?

Shri Venkataraman: It depends on
the connotation of the word “big”.
If you mean big militarily, we
are not very anxious to be.
If you mean big in the way in which
we are trying to find a solution for
the problems of the world and find
ways for peace for humanity, certain-
ly, we do want to be big in that way.
In that sense, we are really big to-
day. Among the nations of the world
which are now torn today into war-
ring camps, it is only India that is
trying to lead a path of friendship, a
path of peace, and a path of progress.
Peace is necessary to us, and as the
Indonesian Prime Minister said, it is
not a luxury but it is an absolute
necessity for us. But for peace in
the world, our progress would be
stultified. It is for that reason more
than anything else, and in the en-
lightened self-interest of our own
nation, we should see that we must
have peace.

[PANDIT THAKUR DA8 BHARGAVA in the
Chair]

Dr. Ram Subhag Singh: Though I
have been given time at the fag end
of this debate, I am glad that the point
which I want to make has not yet
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been touched. The point which I
want to make is indicated in the
-amendment, which I have given
.notice of, and which reads:

“That for the original motion,
the following be substituted,
namely: '

“This House having considered
the international situation and the
policy of the Government of
India in relation thereto is of the
opinion that the Government of
India should immediately declare
that it does not recognise the
sovereignty of any foreign nation
in any of the foreign possessions
in India.”

This 1s a very simple amendment.
1 think there is none in the House
'who does not desire that the
'sovereignty of any foreign nation
should come to an end in India. But
it does exist, and the sovereignty of
Portugal and France is being recog-
nised by the Government of India
even today. Therefore, through this
amendment, I want that the Govern-
ment of India should immediately de-
clare the end of the recognition of
the sovereignty of Portugal and
France over Indian possessions here.

I do not want that the people of
India should indulge in violence for
liberating Goa, nor do I intend that
the Government of India should
march its army into Goa and take
possession of Goa, but I do desire that
the people of India, who also include
the people of Goa, should be enabled
and should be given full freedom to
<do what they like in regard to libe-
rating Goa. But I emphasize the word
‘non-violent’. They should not be
allowed to be violent. Moreover, I
want that the Government of India
should not create conditions here in
which the people of India may be
compelled to remain silent spectators
of the misdeeds which are being com-
mitteed daily by the Portuguese autho-
rities in Goa. There is a limit to all
this, and I want that the Government
of India and the people of India also

30 SEPTEMBER 1954 International Situation

3858

should impose ‘a limit on the Portu-
guese authorities in Goa, so that they
may not go on committing acts of
omission and commission in Goa. For
the last four hundred and fifty years,
the Portuguese authorities have re-
sorted to actions in Goa, which have
been most deplorable and despicable.
They have resorted to means which
have practically ended everything
that the Goans possessed. Despite
the fact that they are undergoing un-
told sufferings and indignity at pre-
sent under the blows and kicks of the
Portuguese authorities, the Goans are
practically devoting everything that
they are having in the cause of libe-
rating themselves. At this time, I
think it should be the concern of the
people of India and also the Governs
ment of India that they should stretch
their helping hands to them, so that
Goa may be liberated soon.

Now, let us see what the position of
Goa today is. Time and again, the
Portuguese authorities have pointed
but that the Portuguese sovereignty
over Goa is regulated by the Anglo-
Portuguese Treaty of 1661, under
which the territorial integrity of these
Portuguese possessions was recognised
by Britain, and Britain also assured.
Goa that she will go to their protec-
tion in case of need. Now, we are
fortunate that the present Govern-
ment of India do not recognise that
position. Despite the fact that the
Government of India do not recognise
that position, for some time negotia-~
tions regarding Goa'’s future went on
between India and Portugal, but the
negotiations were sabotaged when
Portugal became a member of the
North Atlantic Treaty Organisation in
1950, and immediately after that, the
Portuguese National Assembly modi-
fled the Portuguese Colonial Act, by
virtue of which it included the
foreign possessions of Portugal as
overseas provinces. The idea behind
that modification was that whenever
the foreign possessiond of Goa wanted
to liberate themselves, Portugal
should invoke the aid of the NATO
Powers, which it is doing at present,
by trying to persuade the NATO
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Powers to come to Portugal's rescue,
when the Goans wanted to start their
satyagraha movement on August 15,
1954. After modifying that Colonial
Act, Portugal mtimated the Govern-
ment of India that the Government of
Portugal would not discuss Goa’s
future with the Government of India.
This fact was intimated to the Gov-
ernment of India on 14th August
1950, and since then, any hope of a
peaceful settlement of the Goa pro-
blem has been practically rendered
futile, and if we say that we can get
the Goa question settled peacefully,
I do not think how far it is relevant.
Even after getting that intimation,
Government are still saying that it
would be in their power to liberate
Goa peacefully only by negotiation
and exchange of notes.

After 1950, Goa progressively be-
came a hotbed of intrigues and ruf-
flans and so on and so forth. At pre.
sent, there are over 30,000 White
and Negro soldiers there, and every-
body knows that seaports and air-
ports are being constructed there at
by Ametican and NATO aid. I think
here comes the question of Common-
wealth friendship. Yesterday, the
Prime Minister said that we have
achieved a lot, and just now some
hon. Members were pointing out that
by being in the Conmmonwealth, we
have gained a lot. But I notice that
we have not gained anything so far
as our interests are concerned, by
being in the Commonwealth.

In regard to Goa, it was the Com-
monwealth, it was a senior member
of the Commonwealth, our common
colleague Britain, that was responsi-
ble for our banning non-Goans from
entering into the Goan liberation
movement, On 15th August this
year, when the question of starting a
satyagraha movement in Goa came
up, Mr. Clutterbuck and other per-
sons fluttered round the the Foreign
Office here, they approached the
Prime Minister, and they created a
hue and cry throughout the world,
and it was practically at their ins-
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tance that the Government of India
recognised the fact that we should
not allow Indians.to go into Goa, and
said that it was only the concern of
Goans. to liberate Goa, and we had
nothing to do with that liberation
movement. I do not think that that.
is a sound argument.

It we leave this problem, and we
do not actively participate, what is
to happen? By active participation,
I do not mean that we should go to
liberate Goa by violent means or by
sending our army there, but I think
that morally, every Indian is justi-
fied to go to Goa, because Goa is
within our territory, and Goans are
having a common culture, and every-
thing common with us. Just as it
was the concern of the people of
India and the Government of India,
when we wanted to liberate Bhopal,
Hyderabad or Junagarh, it should be
the concern of the Government of
India likewise to liberate Goa, Pondi-
cherry and other enclaves. 1 do not
understand why the Government
should not allow the volunteers from
Nagar Haveli and Dadra to go to Goa.

2 P.M.

We should learn
history also. History 1is full of in-
stances where such enclaves have
been liberated by the country in which
they were located. For instance, let
us see what was the position in
1803 in the  United States. The
present administration of the Unite@
States of America is creating
difficulties for everybody throughout
the world. No liberation movement is:
being assisted by them and they are:
coming in the way of the persons who
love freedom. But in the 18th and 19th
centuries, the Americans were prac-
tically assisting the liberation move-
ments throughout at least the wes-
tern hemisphere. In 1803, Thomas
Jefferson created conditions for France
to leave Louisana. France was
compeled to leave Louisana—which is
about 30 times bigger than Goa in size
and 4 times in population—at a nomina}
price. Apart from that, only after 200

something from
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years, on December 2, 1823, President
Monrce delivered a message to the
American Congress which later be-
came known as the Monroe Doctrine
wtuch provxdes that the interposi-
e d of a Spanish-American
S,tate should be looked upon as a
manifestation of unfriendly disposition
to the United States. At that time,
maost of the countries of the western
hemisphere were ruled by Spain and
Portugal Today also, we see that
some Spanish people are supporting
Portugal There is also the Pope. I had
pointed out in 1950 that it was wrong
on the part of the Government of
India to have given recognition to any
religious dignitary. I asked what was
the .good of recognising the Pope as
a State. Even today, I am mnot able
to understand the reason for it. The
Pope and our Commonwealth friend,
Britain, have created confusion in this
matter. The same Spain and Portugal
in those days—in the 18th century and
early 19th century—had practically
killed the freedom of all the western
hemisphere countries, and it was
America which was championing the
cause of freedom in those days. Presi-
dent Monroe by the Monroe Doctrine
decreed that the interposition of any
European Power to control the destiny
of a Spanish-American State should
be looked upon as a manifestation of
unfriendly disposition to the United
states and that the American continent
should no. longer be subject to any
new European political acquisition.
President Theodore Roosevelt after
sometime interpreted the Monroe Doc-
trine a little more broadly. He de-
clared that. Eyropean nations could not
use force to collect debt over there.

Compared to the stand taken by
President Monroe in the western
hemisphere at that time, the case of
India in regard to Goa stands on a
much stronger footing in every
respect, especially when Portugal is
flirting with the imperialist Powers to
invoke the NATO Powers’ aid for
perpetuating Goa’s slavery. Apart
from this, NATO’s link with Goa is
of considerable importance to the
Anglo-Portugese and American glo-
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bal strategy. I think it was because of
this that the British Government,
which s also our Commonwealth
friend, sounded the Government of
India not to work in the interests of
any movement which the Goan Con-
gress or the Goan people launch-
ed on August 15. Because of all these
reasons, I think that Goa’s continua-
tion as a foreign possession might
create global complications which
might one day prove a threat to
India’s peace and independence.
I think that this fact should be recog-
nised by the Government of India. I
am glad that the Goan people at
least have read these writings on
the wall and they are earrying on their
movement for their liberation. I
congratulate them and, at the same
time, I appeal to the Government of
India to accept my amendment and
to declare to the world that we do
not recognise the sovereignty of
Portugal, and France also, over any
possessions which they are having
here in India.

Dr. Krishnaswami (Kancheepuram):
The Prime Minister has covered a
multitude of topics, each one of which
might form a subject of debate; it
is, therefore, not possible for me to
do full justice to all of them. The
basic questions which I propose to
propound in the few minutes at my
disposal are: Does our foreign policy
harmonise with our national interest?
Does this policy promote the in-
terests of the world community of
which we are part and parcel, and
which is today in serious danger of
facing a mortal threat to its very
existence by being organised into
alliances and blocs? We have differen-
ces with the Government on certain
questions of emphasis, but the policies,
more particularly those concerned
with SEATO and non-involvement are
accepted and are in my judgment,
calculated to promote the interests
of India and the world community.
I have no doubt that the vast ma-
jority in this House will endorse these
policies of the Prime Minister.

Addressing a meeting of members of
Parliament a few days ago, the Prime
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Minister of Indonesia pointed out that
.there were basic principles which
.had to be taken into account by
JIndonesia and India and other like-
minded nations which had newly won
their freedom. I should like, with
:your permission, to quote some of
the remarks which the Prime Minis-
ster of Indonesia made. He said:

“Peace is not a luxury but a vital
necessity so that we might develop
and stabilise the prosperity of
wour people”.

These are wise remarks, and we
_have in the interests of peace, which
.rank higher than those of power and
_influence, taken all and great risks; in
taking such risks,we have incurred the
«odium and, possibly, misunderstand-
ing of powerful nations. What has
really surprised me—and I put this
-point of view before this House—is that
there should have been a misunder-
.standing  of the attitude that we
have adopted, by influential sections
-of public opinion in the United States
.of  America. I should have thought
that the United States of America
-+which played such a vital part in
initiating the charter of the United
‘Nations would have hesitated to
misunderstand the attitude that we
adopted on ‘the question of blocs and
alliances. Article 10 of the Charter
of the United Nations has propound-
d with clarity the essential require-
ments of a United Nations General
Assembly. The letter of the Charter,
the proprieties which govern it and
the objectives of .the United Nations
organisation, dictate independente+exis-
tence of countries and an independent
exercise of volition by the member-
states of ‘the world community, In-
deed, if one analyses the articles of the
charter one will find that those
relating to the General Assembly in-
tend each member State to
‘bring to bear on world problems its
independent judgment and visualise
each state  making such re-
commendations, as it thinks fit and
proper in the interests of the com-
munity. We 'should understand that
this Charter was drawn up after
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deep consideration of world problems
and world security, and in the
drawing up of it let us give credit to
the United States of America—played
a great part. It was even then sug-
gested that disputes between member-
States which did not belong to the
category of the Big Five could be
resolved by the Security Council
bringing its pressure and its influen-
ce to bear on the disputants. But the
vital question which faced the states-
men who drew up the Charter was:
how to make the Big Five, in the
event of their not acting together see
light? How to bring to their atten-
tion the vital problems that faced the
world community and of which they
may not be keenly conscious? It was
this problem that led to so much discus-
sion on the powers that should be
given to the General Assembly. Ac-
cording to article, practically unlimit-
ed powers have been given to the
Assembly so that it may act as the
‘open conscience of the world’, or as
Senator Vandenberg put it, in classic
language as the ‘town meeting of the
world’. How is it possible to have a
‘town meeting of the world’ if day
after day you go on organising the
world into blocs, if you are to go on
organising the world into alliances?
'We would soon be having no such
thing as an open conscience of the
world finding expression in the
General Assembly. I venture to think
that the organisation of nations into
groups and into alliances does tend to
undermine our security and the
longevity of the Charter, From the
point of view of long item interest,
may it not be proper to afirm that
even the United States of America
would agree that organisation of
bloes and alliances spells disaster to
all nations big and small.

The Prime Minister devoted a good
proportion of his speech to a considera-
tion of S.E.A.T.0. Now, Sir, SEATO
is not a regional organisation. It can-
not be in the nature of circumstances.
Article 82 of the Charter clearly points
out that if nations enter into regional
agreements such agreements must be
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1 narmony with the purposes and
principles of the Charter. But the
constitution, and the purposes for
which SEATO has been formed, rule
out its being considered a regional
organisation. The time chosen for
«convening the SEATO Conference,
the manner in which the parties were
invited, the manner in which the arti-
«cles were drawn up, all these go to
prove that SEATO was not intended
to be a regional organisation. It is
only a new bloc. Maybe certain nations
of the world felt that they should en-
ter into an agreement for important
reasons. But there is a duty cast on
us who do not happen to share the
view that blocs or alliances, promote
security to organise area of freedom,
area in which national initiative is
not lost so that when we participate
in world affairs we might bring to bear
an element of sanity, and also persuade
the world community to act in con-
formity with the principles of an open
society of the world.

This in fact, is the main reason be-
hind our opposition to SEATO. It is
not that we believe in the slogan of
Asia for Asians. We feel that we
should play our part in creating an
environment where the nations of the
world may exercise their independent
judgment and their independent
volition in the United Nations
Assembly. The nations of the world
have to soften considerably harsh
asperities that have tended to militate
against the growth of normal under-
standing between members of the
world community.

The Prime Minister referred to many
developments occurring within each
country. He gave expression, to a per-
tinent remark namely, that our times
had witnessed the growth of subver-
sive movements within many countries
and that these movements had tended
to evoke fear in the minds of millions
and that these were responsible for
the organisation of SEATO. But Is
SEATO the proper method of counter-
ing such subversive forces. What
may help to curb if not scotch inter-
ference from abroad Is the possibility
of having this debated openly, in the
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world forum. Indeed, if one analyses
the constitution of the general Assem-
bly and I am referring to it again,
because the United States of America,
played such a great part in the evolu-
tion of the charter one will find that
Article 11 of the Assembly gives un-
limited powers to member-States to
bring to the notice of the world com-
munity the manner in which inter-
ference from abroad tends to over-
throw a Government. Possibly, as a
result of discussions, possibly as a
result of compromise, possibly fearing
from exposer we may be able better to
avoid interference than by keeping
ourselves in isolated camps.

Today it is difficult for the United
States of America to appreciate our
view point. Let us remember, after
all, that SEATO has been inaugurated
in a year in which elections to the
Senate ar2 to take place. In that
great country, domestic issues some-
times tend to dominate judgement on
international problems; often it is
considered to be good election propa-
ganda to have something to the credit
of a party and SEATO might after
all be a make-shift organisation which
has been devised with a view to get-
ting more votes in the coming elec-
tions. But sooner or later—sooner
rather than later—I venture to think
that the sleeper must awake. There is a
feeling even among those countries
which are closely allied with the United
States of America in feeling and ob-
jectives that this organisation of
nations into blocs spells disaster, that
such an organisation will bring about
a co}lapse of the world community and
that steps should be taken to arrest
this development. Those who are
familiar with what takes place in
international conferences will admit
that many of the nations of the
world have begun to think of a
new and fresh approach to inter-
national questions. Speaking quite
recently at the Economic and Social
Council Conference held on the
21st of July 1954, at which Sardar
Swaran Singh and Mr. Dharma Vira
represented our country, the dele-
gate of Chile, the representative of
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the Chilean Government, Mr. Diaz
Casanueva, made the following obser-
vations which should be pondered
over by this House as well as by our

friends in the U.S.A. :

“The experience of United Na-
tions debates had shown that dele-
gations’ stands on procedure were
determined by their positions on
substance, The consequent divi-
sion of delegations into opposing
blocs often prevented effective
decisions and led to weak resolu-
tions. Such methods might satisty
some members of the Council, but
could not meet the aspirations of
the peoples of flie world. The ten-
dency to6 vote ih bléés had had an
adverse effect on such questions
as economic developmenf, which
had some analogies with the prin-
ciple of self-determination. Thus,
under-developed areas which were
dependent on metropolitan Powers
were hampered in their efforts to
achieve industrialisation and eco-
nomic development.”

Partisanship does not promote dur-
able peace. Nor should an absence of
partisanship be confused with neutrality
of identification with the Soviet bl.c.
Here is an instance not a solitary ins-
tance of the representative of the
Chilean Qovernment, which is linked
by close economic and social ties with
the United States of America, being
unable to stifie the demands of his
ccenscience.  Such speeches and they
must be numerous throw a flooq of
light on the way in which public
opinion is moving in different parts of
the world.

I have time to refer to only one
other matter 6f great importance to
us in India and particularly in the
South. This is an important question
of implementation of the Indo-Ceylon
agreement. When it was signed I was
one of those who was critical of the
ambiguous terms found in that agree-
ment. Perhaps, out of a desire to

promote a more cordial understanding,
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perhaps relying on a sense of fair
judgement, we gave our neighbours.
free scope to interprét it. Al this is
creditable to our sensé of generosity.
Nevertheless I am glad thdt the Gov-
ernrent has adopted a correct stand
on the issue of ‘Stateless persons’. I
should like this House to realise that
is an important question which affects
us both natlonally and regionally.
Historically, a5 the Prime Minister
pointed out on a previous occasion,
circumstances led to peopie of our
country going over to Ceylon. We
never foisted an Indtan popuilation
on Ceylon. Now productivity in the
ten estates is in a large measure due
to labour which is primarily of Indian
origin. If the Government of Ceylon.
denies these people citizenship and
keeps them as Indian nationals then
g serjous question of national interest
and national impertance arises. India
cannot under any circumstances be
the supplier of coolie labour which is
what it would be if eitizenship rights
are denied to these peole. It is deroga-
tory to our self-respect; it would cause
intense resentment in our free country.
If the Government of Ceylon wants
the Indian worker, let Ceylon be hon-
est about it and give him citizenship
rights. Otherwise, we might have to
consider whether this labour force
which is of Indian origin cannot be
withdrawn. Happily, the Government
of India has decided to act firmly and
I would wish it to be both polite and
firm and impress on the Government
of Ceylon the advantages of cordiality
and the need for taking a long-range
view of Ceylon’s interest. We have
nothing else but friendship for Ceylon,
but friendship must be based on mutu-
ality of interest.

Shri Thanu Pfllal  (Tirunelvelh:
Chairman, Sir, the previous speaker
touched upon Ceylon and I would like
to devote some time. Our Prime
Minister finished it in a few words.
Those few words show how much he
feels about it and the difficulty of the
situation. Buf, Sir, I submit that in
applying a formula for solving cer-
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tain problems, let us not forget to
apply that to ourselves. Qur Prime
Minister criticised hoth American and
Buropean countries of trying to settle
things about Asia without even con-
sulting Asian  countrijes. Let us not
do the same to Indian settlers in
Ceylon by doing anything which will
affect them without consulting them.
In dealing with other countries
we endorsed co-existence which
connotes diversity and differences and
also unity in diversity which has
‘been our motto. But our friends criti-
cise this formula from two angles. One
side shouts co-existence with us but
does not cooperate or econtribute to
<co-existence. The other side ridicules
<co-gxistence but does not suggest
any other alternative or accept the
consequences of siding with one bloc
or the othar.

Sir, our country has contributed
uch for the peace in Indo-China and
Korea, but the credit is not being
conceded to India. Our Communist
friends opposite are so zealous of their
cause that they say that this peace in
Indo-China is the outcome of libera-
tion of other countries like Russia and
China and India alse has contribut-
ed.

What our people are doing is not
appreciated by others. and not even
by our little brother Ceylon and it
is doing things which are not good in
reciprocity, things which are bad.
‘They are doing propaganda every day
.against India. The other day, a
‘leading paper of Ceylon was giving
-alarmist news about India that Kash-
Tmir is infested with Communists and
that it should be protected from
Communists. You can imagine what
they want. This is what they give in
‘return for all the moderation and
«cooperation which we want to ex-
tend to them even though it causes
‘some difficulties for our own people.
‘They are not doing this for the sake
of any political ideology or princi-
ple but because of personal grudges
among themselves. There is a race
going on amongst cousins for the post
of Prime Ministership and no conces-
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sion from us can save the situation.
That has been the trouble for our
people and their political ideology has
always been to raise the Indian bogey
and go to the people for catching votes
and seek power.

We have been obliging them
when we were not a free people by
allowing Indian labourers to be ex-
ploited economically, culturally and
politically. But, after becoming a free
coyntry, after the declaration of
independence we have been telling
our people—this we have been doing
even before we were free—that the
honour and the prestige of the Indians
throughout the world will be pro-
tected by our nation and by our Gov-
ernment. But now to shirk that res-
ponsibility is not proper. Our people
have gone there, not of their own free
will, but at the invitation of Ceylon
which wanted our help. Notonly la-
bourers but other people of Indian
origin who continue to be Indians are
also there. It is amazing that a
friendly country is trying to deport
thousands of Indians who are normal
residents and who are leading peace-
ful lives. I have not heard of any
other country, deporting people of
other countries during peaceful times.
Our Prime Minister told us yesterday
that 10 million Chinese are spread
throughout South-east Asia. I have
not heard of any Chinese being deport-
ed from anywhere in any country.
There are about 3 million Indians
living outside India. But the Indians
overseas are the only people that are
being deported. Ceylon is so close #o
us and they claim such kinship with
us—they call themselves descendants
of Indian origin—and still they are
doing this. I cannot understand the
philosophy behind it or the reason-
ableness about it.

8ir, we have agreed to take back
some of these persons in lots of 5,000
about 25,000 people. They are, of cour-
se, of Indian origin but have de-
cided to be Indian. This is a great con-
cession that is being granted to Cey-
lon to accommodate her wishes; but
that eoncession is now being tried to
be entended to the permanently settled
population of Indian origin, who are,
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for all practical purposes, Ceylonese,
And, they want India to recognise that
every applicant of the Indo-Pakistan
origin, who has not been able to ac-
quire citizenship rights under the
stringent laws of Ceylon is an Indian.
I submit that if you recognise that,
not only 100,000 or 150,000 but 850,000
persons of Indian origin will have to
be taken back. The Ceylon Govern-
ment are not in a mood to give
citizenship rights to more than 100,000
or 200,000 Indians. They want essential
labourers for scavenging or for tea-
plucking whom they want to keep
wiith them and call them Indians,
They want us to recognise them as In-
dians. They want us to be their coolie
depot. Therefore, I submit that in our
dealings with Ceylon, though we wish
them well, as our Prime Minister
wished well to Pakistan, we should be
firm. They are conjuring up bogeys
of future Communist India in-
vading Ceylon. This is the
answer that they give to their people
for not having taken over the Trinco-
mali base from Britain. This is the
answer given by Mr. Kotelawala, the
Ceylonese Prime Minister. If this is
the sort of attitude, 1 see no reason
why Tndia should give in even a bit.
Not that I suggest that we should
liberate the Indian settlers as some
other countries are liberating thelr
people, but, if we cannot help the
Indian settlers, let us not hinder them,
by pleasing Ceylon and allowing them
to use their Communist bogey to oust
the Indian settlers and throw them
into the Palk Straits.

[

Let us not give recognition to the
Pan Sinhalese movement which is
there now. This movement says that
nobody who is not descended from
those Sinhalese who were there in the
country in 1815 the descendants of
the people who betrayed King Ehala-
pola to the British invaders is a Cey-
lonese and should not be recognised
as such.

More than that, there is another
population of about a million Tamils.
Another bogey is also raised that the
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Indian Tamils and the Jaffna Tamils
jointly will become a Tamil race and
become the Tamil masters in Ceylon.
It is all wishful thinking or fear com-
plex. We cannot allow our people to
be uprooted and thrown away like
this to allay the fears of the Ceylon
politicians.

One more point, Sir. It has been
reported that our Finance Minister said
that the Indian Government cannot
take the responsibility for the Indians.
who are being deported from Ceylon..
I do not know whether he said so or
not. But, there was a Press report to.
that effect. I would like to have a
clarification and an assurance fromu
the Prime Minister that those people
who are displaced from Ceylon will be
treated as displaced persons-—as the
displaced persons from Pakistan are
treated in India. If people are rich
and have got the means of livelihood,.
we do not mind much what happens
to them. But, there are lots of people
who are of the middle class, who are.
labourers, who have nothing to fall
back upon in India and they will have
to- be beggars in the streets of South
India. It will not be healthy or good
for our country, for our prestige and
peace and tranquillity in our country..
In our own interests and in the inter-
ests of justice and fairplay, I request:
the Government to deal with Ceylon in
a proper and firm manner and not
yield to enticement of intimidation..

The Prime Minister and Minister of
External Affairs and Defence (Shri
Jawaharial Nehru): Mr. Chairman,.
Sir....

[Mg. DepPUTY-SPEAKER in the Chair]

...] am deeply grateful to the House:
for the generous terms in which near--
ly all the Members have spoken, and.
have referred to our. broad policies in:
regard to international affairs. I am
particularly grateful to the hon. Mem--
ber opposite, Acharya Kripalani, for-
his overgenerous language in this res—
pect. And, may I say that, in a large:
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measure, I accept many of his criti-
cisms also. He referred not only to
our successes but to our failures. 1
admit the failures, except that I would
describe them somewhat differently.
Failure has some finality about it. I
would say: ‘lack of success’; because
we continue trying for success and 1
hope that we shall achieve success.
But, I admit that completely we have
not achieved success in regard to the
many matters he mentioned—Kashmir,
Pakistan, South Africa, Ceylon and
Goa. He referred to one or two other
points. For instance, he said that we
were unable to stop the formation of
the South East Asia Treaty Organisa-
tion. Well, I do submit that we can
hardly be accused of being unable to
do that. All we can do is not to asso-
clate ourselves with it. We do not
rontrol the ways and activities of the
nations of the world.

Now, perhaps, it would be as well
if I dealt with some matters, which
will not take much time, to begin with,
and having disposed of them, then
dealt with two or three questions
which have attracted much attention
in this House—Goa. for instance, more
specially—-and 1 should like to say
something, again, about what is called
the ‘Commonwealth link’: then finally,
asbout our broad policy which covers
nll these matters.

I shoulqd like the House to remember
that, if we have a broad policy, other
smaller matters have to be integrated
to that broad policy. Hon. Memberg
may like one part of it and not like
something else; but, I should like them
to see the link between the two, the
logical link, that if we do not follow
up something here, that affects our
doing something elsewhere,

Acharya Kripalani hinted at the fact
that our policy in regard to Goa was
perhaps influenced by what the United
Kingdom said, the Commonwealth
sald or somebody else said. Prof.
Mukerjee also said, in stronger langu-
age, much the same thing. Now, I
Am not dealing with the Common-
wealth question at the present
moment==T shall do sg later—but what
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1 am venturing to suggest: is- this: that,
what we did in Goa—whether it was

right or wrong is another matter—or
what we are doing there, has nothing.
to do with what the United Kingdom:
said or any other country said to us.

It had not the slightest influence on-
us. In fact, if I may say so, the effect

of it on us was a contrary effect;. -
because one does not like to be told

as to what is right or wrong in regard:
to one's policy, by another country.

Also, I would add, that in regard to-
Goa, what we were told by some coun-
tries was not exactly what, perhaps,

some Members imagine. No country
told us to do this or not do that. They

certainly expressed their concern-
about the situation and their hope-
that this will be settled amicably.

Now, I am free to confess that even
the manner in which they expressed
their concern in this matter did not
seem to be the right approach or a
proper approach. As the House
knows. in our replies to them we made
that perfectly clear. But, I can assure’
the House that those representations to-
us had not the least effect on our-
policy in regard to Goa—whether it
is right or wrong we can judge. That
policy was governed by our under-
standing of our broader policies and’
our trying to fit in Goa in the context:
of those broader policies.

Here I may mention that I was mys
self grieved at a certain development
that took place about four or five days
ago on the Diu border, where the po--
lice there had to indulge in what is
called "mild lathi charge’ on some-
volunteers who were endeavouring to
enter the Portuguese territory in Diu..
I do not blame the police for that,.
because the police got into a difficult-
situation when they were being stoned*
by those volunteers. Of course—if’
I may say so in parenthesis—the so--
called ‘satyagrahe’ takes a very curl.-
ous turn in India. Nowadays every-
thing is ‘satyagraha’ however violent,
however aggressive and however far
removed from our own conception of
satyagraha it might be. Anyhow, the
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poor police were put in a somewhat
difficult position when they weré being
stoned and, apparently, they indulged
in some kind of a lathi é¢harge which
injured some people, But, that ‘apatt,
T was grieved by that, because it {s
mot the function of our police or our
people to indulge in any kind of vio-
lence in this matter. Suppose we de-
cide—as we did decide—that it is
better for large groups or bands of
"Indian nationals not to go into Portu-
guese possessions in India; that we
-should discourage them: that may be
a right or wrong policy, but, certainly,
it does not mean that we should in-
dulge in violence and give effect to
‘that policy. We made that perfectly
-clear to the State Governments and to
‘the police concerned.

I should like to refer to another
matter. I am told—I was not here
‘then—that an hon. Member objected
jto our having given recognition to the
Pope on the ground that it was wrong
‘'to give recognition to any religious
-dignitary. Further, he added that the
Pope has created so much trouble for
us 1n regard to Goa. Of course, both
‘those statements are completely wrong.
"We recognised the Pope not in his capa-
city as a religious head—that, of
course, is there—but as a temporal
‘head of an independent State. It is
‘true that he is the temporal head;
:8overeign head of an independent
State that follows from his other posi-
‘tions, status etc. It is not our recog-
nising any religious head as, such,
though, of course he is the religlous
‘head of a very big, large and wide-
‘spread community, Further, it is
quite wrong to say, and I do repudiate
it, that the Pope has given us any
frouble in regard to Goa. In fact. the
-dignitaries of the Catholic Church in
‘India—I am not talking and I cannot
of course speak about every individual

‘here,—but the religious leaders of thé’

*Catholic Chiirch’ in Idia—publicly ex-
pressed themselves in favoutr of the
‘thovement of the Goans for merger
-with India: ’ ' ‘
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In fact, the House will remember
that ‘éhe 6f thé mgin ar¥uments ad-
vanced by the Prime Minister of Por-
tugal in this respect was, that Goa
was a Christian, and mbre particular-
ly. 8 Roman Catholic sanctuary with
remains of Francis Xavier, and that,
somehow or other, if Goa betame in-
tegrated with India, these remains and
the place will be desecrated and all
that; which was, of course, an absurd
statement to make. It showed either
complete ighorance of the fact that
five million Roman Catholics live in
India and have every opportunity to
live, practise their religion and such
other activities as they might indulge
in. They are equal citizens as anyone
else. Also because reference was made
to St. Xavier, perhaps many Members
of the House will know that in Bom-
bay City, St. Thomas is supposed to
have existed and I believe St. Thomas
Mount is there.

Some Hon. Members: In Madras.

Shri Jawaharlal Nehru: I am sorry
1 said Bombay, but I meant Madras,
and nobody has yet complained about
anything being done to the relics of
St. Thomas there. So, the Catholics
of India have very clearly shown and
demonstrated that they are non-politi-
cal people who are quiet, but even the
non-pdli;ical people have clearly de-
mohstrated that they are in favour of
the popular movement in Goa for mer-
ger with India.

Two days ago. day before yesterday,
I met some leading Goans—and Catho-
lics, I think, most of them were who
came to me—who, I belleve, call
themselves the Goan Liberation Coun-
cil. I was glad to meet them because
they were a different’ type of persons
from what one normally meets in poli-
tical affdirs, that is, they were not
politicians, they were professors, pro-
fessional men and others who hsd
nothing to do with politics as such. I
beliéve one or two of them have re-
ceivéd decorations from the Pope and
from the Portuguese Government too
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in the past, so that they were not poli-
tical people, but because of the deve-
lopment of the situation in Goa, they
were moved out of their normal non-
political existence and they had form-
ed themselves into a Council, or what-
ever it is, for this particular purpose,
to help in this. That is a very signifi-
cant thing. There is, of course, the
Goan National Congress and there are
various other organisations who have
been working for the liberation of Goa
for many years, but in a sense, it was
more significant that these sage and
sober people, who have nothing to do
with all politics, also felt the urge of
the times and came forward. Many of
these are Catholics and it is very un-
fair, I think, for any Member of the
House to say that the Catholic Church
or the Head of the Catholic Church,
that is, His Holiness the Pope, are, in
any sense, coming in the way of this
movement or encouraging the Portu-
guese Government in its conduct.

Shri Kottukappally (Meenachi): As
a Catholic, I endorse every word of
yours.

Shri Jawaharlal Nehru: Thank you.
One or two other matters I wish to
say.

Mr. Asoka Mehta asked: Why was
not Japan invited to the Colombo Con-
ference?—I am sorry it is not Japan
but Nepal—Why was not Nepal invit-
ed to the Colombo Conference? Mr.
Asoka Mehta should know that we
were neither the sponsors of this Con-
ference nor those who issued the invi-
tations. It was the Prime Minister of
Ceylon who invited us and we went at
his invitation, and he decided to invite
the four countries that you know of and
not others. He could very well have ex-
tended this invitation to others. Then
Mr. Mehta quoted from a letter which
he had received from Acharya Naren-
dra Deva about the danger of the cry
of ‘Asia for Asians’. If I may say so,
with all respect, I entirely agree with
what Acharya Narendra Deva said in
that letter and I do not wish that our
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people should associate themselves
with any such cry. What we have said
is something rather different. What
we have said is that other people
should not interfere in Asia, which is
a different thing, whether it is Europe
or America or any other place, and
that Asia should be left to develop ac-
cording to her own wishes or genius.
Asia, of course, is a huge territory
and one may talk about it, of course,
but to consider Asia as a big unit is
to delude oneself. Asia is not only
big but there is enormous variety in
it. It may be, I believe it is true, that
there are certain features which may
be said to be similar and one of the
major features is that a great part of
Asia has suffered for a hundreq or
two hundred or more years under
foreign domination, whether it is
direct colonial domination, whether it
is indirect, but Asia has been, during
all these years, chiefly under European
domination. That fact alone has given
a certain commonness of outlook, the
struggle against foreign domination,
etc., and, therefore, as I have said pre-
viously, hon, Members or I or any
Indian can perhaps understand the
mind, let us say, of a Burman or an
Indonesian or anyone else a little
better just as an Indonesian can under-
stand our mind a little better than
perhaps a European or an American
might do. That is because we have
had common experiences, common
sufferings and common struggles, and,
therefore, we react more or less in a
common way. Naturally we differ,
our backgrounds differ to some extent,
they are similar to some extent, and
I do not think of this business of ‘Asia
for Asians’, ‘Europe for Europeans'
and so on except in the sense that no
country or no group of countries
should be dominated over, should be
interferred with by other. As a matter
of fact, all this talk is rather out of
date because in the modern world, to-
day there can be no isolation of a
country or even of a continent. We
have to pull together, whether we like
it or not; the world is too closely knit
together to be thought of in terms of
even national units or continental
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units. We overlap and everything hap-
pens together, but the very cry—you
might even say that we respect 8o
much and feel so much—that is, the
very idea of nationalism itself is be-
coming somewhat out of date. It is
true that it is not out of date again,
if you compare it with something like,
let us say, provincialism or communa-
lism. It is not out of date because
provincialism and communalism and
the like are retrograde and reaction-
ary, and nationalism is a shining bea-
con and an example for us to follow
when compared to that, but nationa-
lism itself becomes a narrowing force
progressively in the modern world.
All that is true. So, in effect, we have
to be at the same time nationalistic
and international just as in our coun-
try we are at the same time talking in
terms of centuries; most past and pre-
sent centuries are represented in this
country at the same time. We are
passing through this tremendous phase
of transition. But let us not do any-
thing which will narrow our vision or
come in the way of our growth. But
intense feeling of nationalism, as op-
posed to some idea of world interna-
tionalism, will be bad, Nationalism is
good; nontheless at the present
age because there are forces which
opposé unity; nationalism is a uniting
force or liberating force and it conti-
nues to be a liberating force. It may
become a narrowing force. We have
to beware. The House knows that
nationalism has sometimes a curious
history; that is to say, the very natio-
nalism that struggles for freedom has
in the past, in some cases, denied
freedom to other countries; it has be-
come aggressive; it has even become
imperialistic. All these things merge
into one another and one has to be
careful lest even a good custom does
not bring harm to us or injure us.

I do not know if there is any other
minor matter for me to deal with.
Someone stated—I forget in what con-
nection; perhaps Shri Asoka Mehta
said—that Japan was ignored. It is
not quite clear to me: who ignored
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Japan: how and when? We have had
very friendly relations with Japan and
we continue to have them. It is true
that in the larger policies that we are
pursuing, Japan is not wholly in line
with us; that is perfectly true. In
these larger policies that we pursue
there are many countries:in Asia—
some outside Asia—that are friendly to
us and they co-operate with us either
in the United Nations or elsewhere.
But in effect the two countries that are
closest to us are Burma and Indonesia
in South East Asia area. The Arab
countries are close to us and we are
friendly with them but they are so
tied up with their local problems that
they tend to concentrate too much on
them whether it is the Palestine pro-
blem or the like problem, But be-
cause of common interests and com-
mon backgrounds of many things.
Burma, Indonesia and India have pro-
gressively functioned together and
been drawn closer to each other. T
welcome this development. Of course
we welcome Ceylon too; Ceylon has
also functioned with us since the
Colombo Conference. To some extent
we would like Pakistan and we would
like every other country to do so but
I mention two or three. In this con-
text, it is perfectly true that Japan’s
policy has been somewhat different.
We are not coming into conflict in any
sense because we are functioning in
different spheres bus merely we are
not wholly in line. What Japan’s
policy may be in future, I do not
know because we must remember
that Japan has gone through a terri-
ble crisis—war and defeat—and subse-
quently all that lras happened. They
are a great people, hard-working people
and they have built themselves up
again. But which way Japan will go
in the future, I do not know,

Now, there is another matter. Seve-
ral hon. Members have referred to
Tibet—‘the melancholy chapter of
Tibet’. I reallv do not understand. I
have given the most earnest thought
to this matter. What did any hon
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Member of this House expect us to do
in regard to Tibet at any time? Did
we fail or did we do a wrong thing?
I am not going into that matter now
but I would beg any hon. Member who
has doubts about this question to just
consider and try to find out what the
background, the early history and the
late history of Tibet and India and
China have been what the history of
the British in Tibet has been and what
the relationship of Tibet with China
or India has been. Where did we come
into the picture unless we wanted to
assume an aggressive role of interfer-
ing with other countries? Many things
happen in the world which we do not
like and which we would wish were
rather differant but we do not go like
Don Quixote with a lance in hand
against everything that we dislike; we
put up with these things because we
would, without making any difference,
merely get into trouble. We have to
see all these things in some larger con-
text of  policy.

Big things have happened in the
world even since the last war. And
among the big things has been the
rise of a united China. Forget for a
moment the broad policies it pursues—
communist or near-communist or
whatever it maybe. The fact is—and
it is a major fact of the middle of the
20th century—that China has become a
Great Power—united, strong and great
power. I do not mention that in the
sense that because China is a Great
Power, India must be afraid of China
or submit to China or follow the same
policy in deference to China—not in
the least. The fact of the matter is,
with all respect to all countries of the
world —today or, looking into the
future, even today of course—the two
Great Powers striking across the
world are the United States of America
and the Soviet Union. Now, China
has come into the picture with enor-
mous potential strength not so much
actual strength, that is, developed
strength. because remember this, even
now China is far less industrially de-
veloped than-even India is. Let us
not forget it—these facts. Much is being
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done in China which is praiseworthy
and we can learn from them and we
hope to learn from them but let us
look at things in some perspective.
India. is more industrially developed
than China—India has got far more—
let us say—communications, transport
and so on which are also essential for
development of China. China no
doubt, will go ahead fast; I am not
comparing or criticising but what I
said was that this enormous country
of China, which is a Great Power and
which is powerful today, is potentially
still more powerful. This is a country
which inevitably becomes a Great
Power. Leaving these three big coun-
tries, United States of America, the
Soviet Union and China for the
moment leaving them aside, look at
the world. There are great countries,
very advanced countries, highly cultur-
ed countries and all that. But if you
peep into the future and if nothing
goes wrong—wars and the like—the ob-
vious fourth country in the world is
India.

3 p. M

I am not speaking in the sense of
any vain glory and all that but I am
merely analysing the situation and
given—much has to be given—the eco-
nomic growth, given unity, given many
factors, India, by virtue of her general
talent, ability of her people, working
capacity, geographical situation and
all that, will rise. Countries like China
and India, once they get rid of two
things—foreign domination and internal
disunity—inevitably = become strong;
there is nothing to stop them. They
have *got the capacity; the people of
India or the people of China have got
the ability and the capacity. The
only thing that weakens is internal
disunity or some kind of external do-
mination. As soon as the external
dominatfon is removed from India, we
go ahead. We may go faster: that
is a different matter. But inevitably
the force, regardless of the individuals
or the governments that may have to
do anything with it, is at work. Ulti-
mately, if the people have it in them,
they go ahead. Even if governments
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are stupid, they go ahead. Acharya
Kripalani completely agrees with me!
So here we have these great historical
forces at work, historical transforma-
tions taking place. These great coun-
tries, after some hundreds of years of
being submerged, are coming up. You
have to realise that. Do not get mixed
up and tied up with these rather sup-
erficial arguments, important as they
might be, of communism and anti-
communism. Communism is important
as a force. You may like it or dis-
like it; you may like it half and dis-
like it half, as you like. But they
somehow confuse the issue. There-
fore it is far better to forget these for
the moment in order to analyse the
world situation, And the misfortune
has been that in western countries, or
in some of them, they are sn obses-
sed with communism and anti-com-
munism that they completely fail to
see the forces or anything working in
the world. We are not obsessed with
that thought. We may like it or dis-
like it, but we are not obsessed with
that thought of communism or anti-
communism; because we think of other
things also, we think of ourselves we
think of our own good, we think of
how we shotild progress, etc. So other
countries get rather irritated at us
that we do not see the light as they
see, that we are perverse or that we
are blind, because they can only see
one thing and nothing else. What to
us appears a lop-sided view on their
part, to them it appears perversity on
our part, whatever it may be. So
there are these great historical forces.
No doubt in time to come they will
adjust themselves, something new will
emerge. .

Let us look back on history, le{ us
look at European history a hundred
years, or a hundred and fifty or a
hundred and sixty years ago, at the
time of the great French Revolution.
The reaction on the Europe of the day
was terrible. It was a kingly Europe.
It was tremendous. They thought the
end of the world had rome. And even
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when Napoleon came with his counter-
revolution and all that, Napoleon be-
came the devil incarnate to all those
people in Europe, And if you read
the books written then, the newspapers
written then, you see the passion there
was behind these feelings. If one
compared that with the present day
and with the passions that are roused
today, well, one somehow begins to
look at things in a little more pers-
pective. These passions come and go
and the world adjusts itself. For
hundreds and hundreds of ‘years, as
you know, Europe and Western Asia
struggled over the crusades, Christia-
nity versus Islan. Several hundred
years these things lasted. Fortunately
for our country we have had no major
religious conflicts, at any rate except
recently. Europe had these conflicts
Thirty Years War, Hundred Years
War. Each of them appeared then to
put an end to civilization and every-
thing. And there were these crusades
which lasted hundreds of years. Well,
things adjust themselves somehow,
and oddly enough, certainly Christia-
nity did not win in the crusades: nor,
you might say, did Islam remain as it
was. So that, you have to look at
things in their perspective and not get
over-heated or over-excited over things
that are happening today, and think of
them as mighty crusades of com-
munism on the one side or anti-com-
munism on the other.

It is my conviction—]I speak for
India, but it may apply to other coun-
tries too—that we can only progress
according to our own light and reason.
We can and will no doubt profit by
things we learn from other countries,
forces, movements, ideas. But we must
have our roots in the Indian soil
Keeping our roots in the Indian soil
is important, but it is also important
not to be just a root and nothing else.
It is, because there is a tendency to be
just a root. And one has to grow and
put out branches and leaves and
flowers. And in the world today, as I
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said a little while ago, it becomes diffi-
cult to be just even narrowly nationa-
list. So many sthings develop which
are common for the world.

Now. about this talk of the Com-
monwealth and objection or disappro-
val of our continuing the Common-
wealth link, some Members seem 10
imagine that thereby we are doing
violence to the pledge we took on the
banks of the Ravi in 1929-30, as 1929
turned into 1930, or subsequent Inde-
pendence pledges. Well, I should like
you to refer to those pledges and see
what our condition is. I say we have
kept to those pledges hundred per cent.
That has nothing to do with the desir-
ability of keeping the Commonwealth
link. We may or may not keep it.
Because when we talked there of
breaking away from the Common-
wealth, that meant something definite.
Breaking away from that overlordship
of Britain or the monarchy of Britain
or the crown of Britain and all that,
it meant something deflnite. And even
though that overlordship was rather
theoretical, not practised, even then it
was there, We had to break away
from that. Well, we did break away
from it and are now a Sovereign
Republic, We are not a Dominion in
the Commonwealth. We are as inde-
pendent and free a sovereign republic
as any in the wide world. As the
House knows, there is nothing in our
Constitution, no mention of the Com-
monwealth link or anything. It is by
an agreement.

Acharya Kripalani said: have a trea-
ty. I should like him to consider how
a treaty is better than this particular
agreement. A’ treaty Is more binding.
A treaty involves give and take. A
treaty involves assurances, all kinds of
things. Here we are as free as ever
to do what we like, whether domesti-
cally or internationally, with ‘nothing
to come in our way. And our whole
record of the last four or five years
bears witness to that. Nothing tomes
in our %ay. If we had a treaty we
would be bound &t least t‘)y the terms
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of that treaty, whatever they are. And
to that extent we would be limited.

This whole question has to be view-
ed, not from a background of senti-
ment this way or that way but, if I
may say so, pure advantage, advantage
to our country nationally, advantage
to the policies we might pursue inter-
nationally. That is the only test, does
it come in the way or does it help? I
do submit that our association with
the Commonwealth has not come in
our way in the least. Everybody
knows that there are countries in the
Commonwealth with which we do not
get on well together. We are, in fact,
completely cut off from the Union of
South Africa. Although we do not
fight actually, we are as much in con-
flict as two countries can be, who are
not fighting. We have no representa-
tion in each other's countries. Unfor-
tunately, we are not on very cordial
terms with Pakistan.

I should like it to be; I hope the
time will come when it will be. That
has nothing to do with the Common-
wealth. Merely because we are neigh-
bours, people of the same root and
branch, it is a sad thing that we should
be ranged against each other. Our
relations with any country and the
Commonwealth have not been govern-
ed in the slightest or affected by the
Commonwealth link. They are indivi-
dual separate relations. Of course, the
country that counts most in so far as
international relations are concerned,
in this matter, is the United Kingdom.
Cand¥a counts also. So do other coun-
tries to some extent. In what way
have our policies been changed, inter-
fered with, by this link? That is the
point that we have to consider.

I submit that in no way, in either
the internal economics, or external
policy or anything, has this come in
our way. On the other hand, it has
been definitely helpful to us and help-
ful to the cause of world peace. If
that is so, that is a big thing. Acharya
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Kripalani, as I said, was over-generous
in his praise of our foreign policy.

Babu Ramnarayan Singh (Hazari-
bagh-—West): Partly.

Shri Jawaharial Nehru: Partly:
apart from certain exceptions which
he enumerated. I put it to him and I
put it to the House to consider how
far in pursuing that foreign policy, we
have been helped, not helped directly,
but nevertheless helped indirectly or
psychologically by the fact that we
were associated with the Common-
wealth. It has helped. You may say
that our being in the Commonwealth
has been of some advantage to the
United Kingdom, I agree. I do not
say it is a one-sided affair. Nothing
is one-sided. It has been of some ad-
vantage, if not actual physical advan-
tage, advantage in terms of prestige
and all that. May be so. My point is
that in these international affairs. the

fact that there was this thin tenuous

link with the Commonwealth has help-
ed the cause of world peace. Hon.
Members must have noticed that the
relations between the People’s Republic
of China and the United Kingdom are
growing a little more friendly than
they have been. It is rather difficult
for me to refer to private conversa-
tions. But many people—I am not
talking of Indians or British people,
non-British, non-Indian people—who
were surprised at first at our continu-
ing the Commonwealth link, have con-
fessed that we were very wise in doing
so, because it has helped in inter-
national affairs and also in our work
for world peace. Therefore, I submit
that the test is whether it is helpful or
not. I say it does not hinder in the
slightest degree.

Shri H. N. Mukerjee talked some-
thing about our Commander-in-Chief
going to Camberley. Or you may refer
to some economic contracts we may
have with England. That has nothing
to do with the Commonwealth link.
We may or may not have those econo-
mic contracts. They are independent
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of the Commonwealth link. You may
have economic contacts with America;
there is no Commonwealth there; with
France or with the Soviet Union. No-
body can stop us from doing that. So
that, that has to be eliminated. You
may disllke the economic contacts.
Sa, so. But, do not connect that with
the Commonwealth link, because it is
independent of that. It is true that
our Commander-in-Chief has gone in
the last two or three years to Camber-
ley to take part in certain military
excercises there. We have ,sent some
senior officers, It is also true that
from time to time our little Navy puts
out to sea and either goes to the Medi-
terranean or’ the eastern  waters,
South East Asia, etc. In doing so, we
encourage it to come in contact with
the British Navy for some exercises.
The Cruiser “Delhi” cannot have exer-
cises by itself. It cannot go round and
round itself. It has to keep itself in
exercise; it warts that.

Shri Sadhan Gupta: What is the
charm in the British Navy?

An Hon. Member; What is the charm
in the Soviet Navy? ’

Shri Jawaharlal Nehru: The charm
of the British Navy is this. If hon.
Members want us to have exercises
with different countries annually, that
is not a practical proposition. One
cannot do that. The hon. Member, if
he knew anything about a Navy, would
probably understand what I said. One
cannot do this kind of thing. As a
matter of fact, we have had exercises
with the French Navy; we have had
exercises with some other countries: I
forget now where we have gone. It
so happens that, among the several
things we have, the House knows very
well, our Navy more particularly, has
grown up after the pattern of the
British Navy., They are British ships
which we have got. We have been
trained by them. Our methods of
training are British. We may change
them tomorrow. But, so long as we
have those methods of training, etc., it
is easier for us to fit in exercises on
that basis, than independently of them.
For a mere matter of convenience, we
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sent the Commander-in-Chief and twao
or three senior officers to take part in
these exercises. We can send them,
we will send them if invited, to the
Soviet Union or China if the opportu-
nity occurs, to take part in their exer-
cises. I may tell you that we have in-
vited to our exercises representatives
of various countries, including the
Soviet Union and China. Of course,
our exercises are in a small way. We
do not pretend to teach anything to
the Soviet Union. It is not like that.
So far as we are concerned, we treat
these countries on a level. It is true
that our contacts, not because of the
Commonwealth link, but because of
historical factors, may be this or that.
are greater with the British. We can
get greater advantages and {facilities
than with the rest. That is helpful to
us.

Another thing in connection with the
Commonwealth link is this. There are
large numbers of Indians living in
other countries. The question of Cey-
lon comes up; true. There are quite
considerable numbers still living in
various countries, Malaya, Fiji, Mauri-
tius, and other territories. It is going
to be a problem. It is going to be a
vigger problem in the future. That is,
their future is going to be a problem.
In regard to Indians abroad, we have
taken up a firm line regarding those
Indians who are living in what may
be called independent countries, We
have said that we do not want them
10 remain apart from the people of
those countries where they are living,
and that they may associate them-
selves. It is perfectly open to them
to become nationals of that country or
remain our nationals, They may
choose. They are welcome to be our
nationals. If they remain our nationals,
they camnot participate in the life of
that country to the same extent, natu-
rally. They cannot become voters
there. If they become their natlonals,
culturally they are connected with us,
but otherwise they are not. They are
not ovur concern. The connection is
eultural, not political. We have en-
couraged them to do that, and iIn

30 SEPTEMBER 1054 International Situation 3890

Africa etc, we have said repeatedly
that we do not want Indians there in
the slightest degree to exploit the peo-

ple, to develop any vested
interests which are against the
people of the country and
that they will get no protection

from us as against the people of that
country, i.e., the Africans. But now,
questions arise about Ceylon—difficult
questions. In other places like Malaya
and elsewhere, apart from the political
and other questions there, the fact
that there is the British link, the Com-
monwealth link, makes the situation of
these millions of Indians in those
countries somewhat easier in the sense
that while retaining Indian nationality,
if they so choose, they can get rivil
privileges there, which they cannot
otherwise, The time has not come for
them, they are not compelled to
choose, to have this or that. They can
have both, and we do not wish to put
them in this dilemma of having to
choose 1ill the time comes. It wil
come some time or other. All these
are minor considerations I admit. The
major considerations are different.
But I say even the major considera-
tions point to the fact that we should
continue this very loose association
which does not come in our way and
which helps us in many ways.

Now, hon. Members—some Members
and some others outside, too—fre-
quently criticise us, sometimes even
my humble self: “Oh, you are saying
this and that, criticising countries.
Why do you not criticise or condemn
Soviet imperialism?”  Perhaps, hon.
Members who care to read what I

"write or hear what I say will appre-

ciate that I seldom criticise any coun-
try, whether it is in the West or in
the East, a country as such;—I may
sometimes pass a remark-——deliberate-
ly I avoid doing so. I may say some-
thing about imperialism or colonia-
lism, but I would try to avoid say‘ng
something about a specific country.
Why is that? That does not meap I
am hiding anything, but because I
have found there is far too much of
mutual recrimination, running down
and passions roused, when you cannot
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consider a question calmly. Either
you are out to convince the other
party or convince their friends about
a certamn position. For instance
there are many things that have hap-
pened in Russia, in the Soviet Union,
in the past especially, which have
pained me exceedingly, I do not know
all the facts. I cannot pass final judg-
ment about any incident, and I am not
competent to do that. But, broadly
speaking, whatever information has
reached me distressed me greatly.
Well, I did not shout out from ‘he
house-tops. There are many things
which have occurred in other coun-
tries, in Western countries, which
have distressed me. There are things
which are occurring today in the con-
tinent of Africa, which I think are
horrible in the extreme. And I re-
strain myself because I feel that if I
went about just giving expression to
what I feel all the time, well, it will
be neither good for me, nor for others.

Somebody asked me in a television
interview in London last year: “You
are in the Commonwealth and you g0
about criticising the Commonwealth or
Commonwealth countries. Do you
think that is quite fair for a member
of the Commonwealth?” He said; “Is
it fair for you as the Prime Minister
to do this?” So, I said: “I realise fully
my responsibility as the Prime Minis-
ter, and I have exercised tremendous
restraint on myself because of that
and on the whole succeeded. If I had
not been Prime Minister, I would be
shouting from the house-tops all the
time.” So it does not help, I°feel.
Somehow we have got, I think it is a
bad thing, to suppress truth. But, if
one shouts out unpslatable truths al'
the time, you do not convince or enn-
vert people, you merely create a feel-
ing of greater conflict

Now, before coming to the larger
issues of the world, I shall say a word
about Ceylon, I should not like to say
much because the Prime Minister of
Ceylon is coming here in about ten
days time and it would not be fair or
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courteous to him for me to discuss
these matters. But I would say this,
that the so-called agreement that we
arrived at many months ago has not
proved a success. There are various
matters connected with it, but the
principal question is about the fate of
a considerable number of people of
Indian descent—remember, people of
Indian descent, not Indian nationals—
who are in Ceylon, What is their
future going to be? An hon. Member
who is himself connected with this
question very much mentioned some-
thing about the large numbers of
Chinese who are in various countries
of South-East Asia and elsewhere. It
was a perfectly relevant observation.
There are considerable numbers of
Indians too in other countries. In
fact, in discussing other questions
with the Prime Minister of China, I
pointed out to him the large number
of Chinese in South-Eagt Asia and a
fairly considerable number, not quite
so much, of Indians too; and I said to
him that both because of the size of
our respective countries—we are both
big—and because our populations have
overflowed into other countries, it is
not difficult to understand that the
other and smaller countries round
about us are a little afraid of us—afraiad
of China or afraid of India, it depends
upon where geography puts them. And
he said that is perfectly true and we
must do everything in our power to get
rid of this fear in so far as we can.

Now, in regard to Ceylon unfortu-
nately—or both fortunately and un-
fortunately—there is this fact that
Ceylon is a relatively small island
very near to India, and@ because of
this there is a fear,—which I .think
is completely unjustified,—a fear that
India may overwhelm Ceylon and
absorb it. I have repeatedly said
that, so far as I know, nobody in
India thinks that way. We want an
independent Ceylon, a friendly Ceylon,
a Ceylon with which we have the
closest contact, a Ceylon which is
nearer to us in every sense than any
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other country outside India cultural-
ly, historically, linguistically, as you
like, in a religious sense and all that.
Why should we look with greedy eyes
on Ceylon? We do not. But thefact
remains, there is fear, and because
there is this fear, I would beg this
House, Members of this House, not
at any time to say things which might
add to that fear. He talked of econo-
mic sanctions and the like. I de-
precate that kind of thing, although
I have been deeply pained by many
events in Ceylon, because I want this
House and this country to look ahead.
We are a country. I hope, and I
believe, with a great future. There-
fore, look at the future. Do not get
lost in the present. Have some vision
of that, and do not do things now
which may come in the way of that
future, whether it is Pakistan, or
whether it is Ceylon, or whether it is
any other country. Now, therefore,
we have to treat and continue to deal
with Ceylon in a friendly way, even
though Ceylon’s response might be
unfriendly.

Now, coming to this Agreement,
the question is about these large
numbers of people who are now some-
times called Stateless; that is to say,
they are not our nationals, and if
the Ceylon Government does not
make them their nationals, for the
moment, they have no regular con-
stitutional position of being attached
to one State—of course, they are in
Ceylon.

This raises legal, constitutional
issues, as well as issues of social
well-being and decency. In the past
two or three decades, these questions
have arisen in another context.
When Hitler started his career as
Chancellor in Germany, Members
will remember that large numbers of
people fled from Germany, and they
became stateless, because no other
state would father them., and Hitler,
far from fathering them, was after
their blood. So, this question of
Stateless people became an important
constitutional issue in Europe and
elsewhere. Much has been wEitten;
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in fact, books have been written on
the subject. I do not mean to say
that ‘that question is at all compar-
able to this question. It is a question
of people of Indian descent in Ceylon.
but I am merely referring to a cer-
tain constitutional aspect, which is.
important. Normally speaking, peo-
ple are not driven out of a country,
even if they are the nationals of
another country. They are not driven
out; individuals may be sent out
because they misbehave, but whole:
vast crowds, tens and twenties and
hundreds and thousands of people:
are not sent out. It is almost un-
known, excepting under these very
abnormal conditions which prevailad.
under Hitler and the like.’

So, this is the background. We:
shall gladly meet the Prime Minister
and his colleagues, when they come
here, and talk to them in a friendly
way. At the same time, we hold cer-
tain views about these matters, and:
we shall put them before them.

Now, coming to this broad world.
aspect that we have to face, I men-
tioned something about. it yesterday
in this House. I was talking about
the Commonwealth link. Now, you
will observe that our links at present
with Burma and Indonesia are far
closer than the links with the Com-
monwealth countries. That does not
come in the way. It is natural; it is
a natural growth. And because of
our Commonwealth link, we can
serve many causes a little better than
we might otherwise be able to do.

Anyhow, we have to face in the:
world a very difficult situation. 1 do
not wish this House or anybody to
feel overwhelmed by the difficulty of
the situation, because as long as we-
have the perspective, we shall get
over these difficulties, and the world
will get over them. Undoubtedly, we
are passing through a very big period
of transition. The first thing in this
situation is. as far as I can see, to-
avoid war, and especially world war
because if that war comes, it destroy.
everything that we or anyone else is.
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working for. Therefore, our policy—
and the policy of many other count-
ries—becomes one of avoidance of this
war, in so far as we can. I do not
pretend to say that we can make
much difference in the world, but
in so far as we can, we try to do that,
and in trying to do that, we try to
avoid that type of bitter controversy
which has taken the place of the old
style diplomacy now, the diplomacy
of running down and cursing each
other, because we think that it will
not lead to any peaceful solution. It
was from that point of view that we
tglked about an area of peace; and
our meighbours, Indonesia and Burma
also talked about an area of peace,
and welcomed that approach.

But there are these great fears.
How are we to get rid of this fear?
How are we to get rid of the fear of
this great colossus, the Soviet Union,
overwhelming other countries. or the
other colessus overwhelming some
other country? Look at the world
today. It is quite extraordinary.
Each party accuses the other of ‘en-
circlement or encircling. Some
countries accuse the Soviet Union of
activities, subversive activities and
the like—there may be some truth in
it. The Soviet Union accuses the
United States of America of encircl-
ing it with bases all round—and there
is truth in it. Look at the map.
There are hundreds, literally
hundreds, about two hundred, I be-
lieve, bases encircling the Soviet
Union and China from the Atlantic,
the Mediterranean, the Indian Qcean
and the Pacific Ocean—and I do not
quite know what is happening in
the North Pole. Now, obviously, each
is afraid of the other, afraid not in
the narrow sense of the word, but
afraid of the consequences that this
might bring. How can we get rid
of it?

Now, it is my submission that you
do not get over these fears by these
pacts and alliances against each
other. Certainly I cannot suggest to
any country to trust in good luck and
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do nothing at all to prepare itself—I
cannot say that as a responsible per-
son. But these pacts and alliances do
not help. And even if they helped at
an earlier stage, we have arrived at a
stage when it does not help but
hinders. It is perfectly clear today
that if either party, either of these
great colossuses, commits any major
act of aggression anywhere in Asia or
Europe or Africa or anywhere, that
will lead to world war. It is not the
pact that prevents that, it is the fear
of world war that keeps the peace
today. There is no doubt about it,
that if there was aggression on
either side, any major aggressian,
there would be world war. There-
fore, there is no chance of major
aggression today. The chance is that
some petty thing might bring about
this conflict. Now, we have to de-
velop an  atmosphere—the Geneva
Conference helped in developing that
atmosphere; it was good. Now, the
SEATO arrangement comes and in
some degree, upsets that atmosphere.
It is a bad thing in the sense—quite
regardless of what they arranged—it
does not add to their defensive
strength; whatever it was, it was
there: it merely led to this habit of
dealing with the other party with
threats. Of course, it is not a very
polite habit;—apart from that, it is
not practical, because the other party
happens to be fairly strong foo—it
is not that you should frighten the
other party. 8o, it is in this larger
context that we felt it.

There is talk about this com-
munism, anti-communism and the
like. As an Indian and as an Asian,
it is a matter not only of great
surprise to me but of distress that
the racial policies of some countries
do not seem to excite much notice in
Burope or America. There is the
racial policy of the Union of South
Africa which is, in no sense, differ-
ent from the racial policy of Hitler,
except that they have mot gone to
those extremes that Hitler went to.
But the theory is the same: the
practice may be different—somewhat
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milder. Or take other parts of
Africa. We tolerate that. We talk
about the bird's-eye-view which s
different from the view of those who
are crawling on the earth. So also
the view from different places of
the earth’s surface is different. If
we look at the world from Delhi, our
view is one. A person looking eat
it from Washington or Moscow—his
view is different. The whole picture
is . different, not the same, and the
perspective is different. Anyhow,
this particular example that I gave
of racialism running rampant in
Africa and of the United Nations be-
ing unable to deal with it passing
resolutions, is. in our eyes, a very
important thing and at least as
important as all this business of
communism and anti-communism—
both of them.

Now, I have taken a lot of time
and I have yet to deal with Goa in
particular, because Acharya Kripalani
was good enough to deal with this
matter at some length. I shall
endeavour to explain our policy
which. in its basic approach might
not change, I hope, but which certain-
ly, in so far as the steps we take or
do not take are concerned, may change
at any time. Acharya Kripalani

-took exception to our not permitting
Indian nationals from going there.
He will be perfectly right in taking
exception to it; if I state that as a
principle, as a maxim, Indian
nationals have every right to go
there. (Interruption). But every
right has to be exercised in the right
way and at the right time. Hon.
Members may have the right to
walk along the road, but if they
walk along the wrong side of the
-road, they get run down.

Acharya Kripalani: It is for the
- Government to send them in the
right way.

Shri Jawaharlal Nehru: That is a
different matter. But my point is
-that T want to remove this mis-
- apprehension in anyone’s mind that
- we think that-it is not the right or
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sometimes even the duty of an Indian
non-Goan national to go to Goa. It
may well be. But we did think about
it. I do not differentiate at all; and
I even agreed with the hon. Member
when he said that such a thing might
be the right of an individual in any
other country to join in Goa too. I
agree, but all those rights have to be
considered in the context of parti-
cular . situations and events. They
may create grave embarrassment and
difficulties to them, to their country
and to others. It was in this con-
text that we considered this matter
of Goa round about the 15th August.
A iremendous propaganda was taking
place, encouraged by people who did
not like our policies very much, a pro-
paganda to indicate that the Goan
people were in love with Portuguese
rule they did not want a change,
they were quite happy as they were:
Goa was a peaceful idyllic spot
where quiet and calm reigned while
in India there was trouble all over,
and in this peaceful and idyllic place-
where the people were completely
happy and satisfled, hordes of Indians
from outside were sweeping down
and compelling, forcing and coercing
them to accepn their domination. That
was the propaganda. Of course, hon.
Members think it is absurd; it is
absurd. But that was the propaganda
believed in by numbers of people
elsewhere. We had to meet that pro.
paganda, we had to meet that position
and to show what the real fact
was. And the real fact was that
the Eeople of Goa themselves wanted
their freedom' and their association
with India. How are we to show it?
If we had allowed at that time large
crowds of Indians to go, I have no
doubt at all that the fact that the
Goans wanted their freedom and
were prepared to sacrifice them.-
selves for it would never have emerg-
ed, as it is emerging today.

Another aspect I shall bring Dbe-
fore the House which, I am sure, my
friend, Acharya Kripalani, will
appreciate. In the old days, when
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we were carrying on our struggle
for independence, we took up a parti-
cular line in regard to what were
called the Indian States then. We
did not come in the way of their
freedom movements, but we dis-
couraged people from ‘outside
functioning from outside in regard to
them. What was the reason behind
it? Not that we considered that
there was any difference between the
Indians in India and the Indians in
an Indian State—there was never
any question of difference. But we
wanted the people of those States
themselves to wake up, to organise
themselves and not merely to rely
on others. Whether it is satyagraha
or whether it is anything else, out-
siders can go and help, but a satya-
graha completely based on outside
help with no foundation or strength
inside, that outside satyagraha is not
a very potent weapon. Outsiders can
help, but there must be strength in-
side. I am no professor of satya-
.graha as the Acharya is. I speak
certainly with diffidence. but 1 am
merely pointing out that even in re-
gard to the Indian States, we assum-
ed a certajn attitude which gradually
strengthened those Indians. We were
associated with the Indian States as
individuals; we associated ourselves
as President of the All India States
People’s Conference and all that.
But we did not encourage numbers
of Congress people and others from
outside to go and invade a State.

The Minister of Defence Organis-
ation (Shri Tyagi): And the Acharya
issued the circular. (Interruption).

Shri V. G. Deshpande: He himself
broke the ban.

Shri Jawaharlal Nehru: So this be-
comes a question not of high princi-
ple, but of organiging and disciplin-
ing a movement, strengthening a
movement and striking when the
right time comes in the proper way.
Let there be no mistake about it, that

so far as Goa is concerned, we con..

sider it a part of India. of course,
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inevitably, and on no account. what.
ever the pressure or whatever might
happen, are we going to give up this
claim or the right to work for it and
to achieve it. I do not think it is
quite right for the Acharya to say
that we have left those people in the
lureh—I do not think it is quite
correct. We have not left them in
the lurch. So far as the Government
is concerned, it is openly, explicitly
in favour of the merger of Goa with
India. Our public organisations have
expressed themselves in every way.
and we have in regard to other
matters—economic and others—taken
steps too. But there is such a thing,
as hon, Members,—especially the
leaders of the revolutionary move.
ments sitting opposite,—will realise.
as adventurism which is very differ-
ent from adventure or adventurous-
ness, and no responsible group or
party should indulge merely in

adventurism, because adventurism
leads to reaction. It does not
succeed. It leads to reaction and

loss of morale. The success and the
virtue of satyagraha that some of us
of the older generation were -taught
were very largely due to its dis-
cipline, 1largely due to our being
ruiled back even when we resented
it: but at no time did we fail. Suec-
cess might have been postponed a
little. But at no time were we
allowed to function in an adventurist
way.

Now, lastly, the hon. Member Mr.,
Chatterjee—! was not here then—iw
my absence, among other things re-
ferred to me as a ‘“fellow-traveller”.
Well, I have been a traveller not only
in many countries, but in many
avenues of thought and I have been
proud to be a fellow-traveller with

-all kinds of persons. many of - whom,

perhaps, might not be ' considered
quite respectable by Mr. Chatterjee.
It is rather embarrassing for me to
talk about mysélf and T do mot wish
to do so. But I do belléve that
some things are good and sbine things
are bad. Of coursé, there 18 4 ‘great
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deal in betweén to choose from. I do
believe firmly and absolutely that
evil means lead to evil ends, that bad
means should never be adopted even
to ‘gain right ends. If you tell me
that I do not always act up to that
you may be justified, because we
are weak persons having to deal with
complex and difficult situations from
day to day. But anyhow I firmly be-
lieve that means are important and
bad means always produce bad re-
sults.

I believe also that hatred and
violence are bad—intrinsically and
absolutely bad—and it is largely be-
cause of this abundance of hatred
and the spirit of violence in the
world that we have come to this
quanary. Violence today is represent-
ed by the atom and the hydrogen
bombs. I do not think it is very
helpful for me to criticise this country
or that country because it indulges
in hatred or violence, or because
it does not care for the means.
Many of my basic differences have
been because of that. If you dis-
cuss economic policy with me, I may
agree with you or you may disagree
with me slightly. I do not mind con-
sidering with a completely open
mind the communist, or the Marxian
or any economic policy. It does
not matter whether I agree or
not; only, as I said, they must
have roots in the Indian soil; they
must be related to Indian conditions
and the ideals we might have. If you
align them to dubious means and
«dubious methods, then I dislike it.
It is because of that chiefly that I
have felt not only recently, but pre-
viously, very much out of tune with
things that were happening, whether
in India or outside.

One tries to function to the best
of one’s ability, realising that the
success of the objectives one seeks
i seldom attainable, nevertheless,
one tries to do one'’s best.

Mr. Deputy-Speaker: 1 shall now
put amendments No. 4, 7, 13 and 19
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to vofe, and then put amendment No.
11.

The question is:

That for the original motion, the
following be substituted, namely:

“This House having considered
the international situation and
the policy of the Government of
India in relation thereto is of the
opinion that although in many
respects our foreign policy has
contributed to the securing of
world peace and easing of inter-
national tension, yet it has some
serious drawbacks which are not
only contrary to the interest of
world peace but positively pre-
judicial to our national interest
and humiliating to our national
dignity and honour. In parti-
cular, the House fully endorses
the five principles embodied in
the Chou-Nehru Declaration but
strongly resents and disapproves
of the policy of banning parti-
cipation of Non-Goan Indians in
the struggle for liberation of the
Portuguese enclaves at the inter-
vention of Britain, the -continued
tie-up with the British Common-
wealth, the failure to secure the
removal of all the United States
personnel from the U. N. Obser-
vers Team in Kashmir and weak-
ness otherwise shown in favour
of imperialist war-mongers.”

The motion was negatived.

Mr. Deputy-Speaker: The question
is:

That for the original motion, the
following be substituted namely:

“This House having considered
the international situation and
the policy of the Government of
India in relation thereto is of
the opinion that the policy of
neutrality followed by Govern-
ment has completely failed and
the Government of India should
follow a definite foreign policy
which would not isolate this
country in world politics.”

The motion was negatived.
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Mr. Deputy-Speaker: The question
is:

That for the original motion, the
fcllowing be substituted, namely:

“This House having considered
the international situation and
the policy of the Government of
India in relation thereto is of
the opinion that—

(a) Government has , completely
failed in its foreign policy
by pursuing a policy of un-
necessary interference in
China, Indo-China and
Korea affairs and thereby
antagonising Powers which
would have been helpful to
us:

{(b) the Government of India
has done great harm to the
cause of liberation of Por-
tuguese possessions in India
by involving itself in
negotiations for International
Observers and placing a ban
on the entry of non-violent
satyagrahis in the Portuguese
India territories:

(c) Government is persisting in
its policy of weakness to-
wards Pakistan resulting in
danger to the interests of
Hindu minorities in Pakistan
and even threat to India’s
integrity; and

(d) Government has failed to
take proper cognisance of
threat to India’s integrity by
the Pak-American military
alliance and has failed to
make sufficient defence pre-
parations to meet the threat.”

The motion was negatived.

Mr. Deputy-Speaker: The question
is:

:That for the original motion, the
following be substituted, namely:

“This House having considered
the international situation and the

policy of the Government of Indis
in relation thereto regrets:

(a)

(b)

(c)

@

(e)

that in spite of professions of
neutrality between two power
blocs and allegiance to the
idea of enduring international
peace the Government has
entered into serious econo-
mic and military  entangle-
ments with the United States
of America and Great Britain,
which will ultimately force
India into war or to serve as
the war-base of belligerent:
powers;

that Government has not
only not taken any steps to
rid the country of Common-
wealth commitments, but has’
taken steps to integrate the
defence of India with the
defence of British empire
more closely than ever be-
fore;

that by its policy in Indo-
China it has lent support to a
patch-up compromise which
has only prolonged the life
of French colonialism in that
country, instead of stopping
cold-war tension in the South
East Asian region;

that it has completely failed
to build such peripheral de-
fensive and mutual-aid alli-
ances which would broad-
base and strengthen the
security of India against
aggression; and

that 1t has failed to uphold
the dignity and honour of per-
sons of Indian origin in
Ceylon, South Africa and
British colonies in general,
including British Guiana, or to
take any single effective step
in the matter of liquidating
foreign pockets from Indian
sofl.”

The motion was negatived.
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Mr. Deputy-Speaker: The question
ls:

That for the original motion. the
following be substituted namely:

“This House having considered
the international situation and the
policy of the Government of India
in relation thereto approves of the
foreign policy of Government
which has not only enhanced
India's prestige abroad, but has
also promoted the cause of world
peace by easing tension among
nations and by propagating, inter
alia, the idea of peaceful co-exis-
tence and of respect for each
other territorial integrity.”

The motion was adopted.

Mr, Deputy-Speaker: All the other
amendments are barred.

4. P.M.

AUTOMOBILE INDUSTRY

Sardar Hukam Singh (Kapurthala-
Bhatinda): Mr. Deputy-Speaker, how
important this automobile industry is
in the economy of a country and what
effect it has got on other sectors of the
industry in any particular country can
best be illustrated by reference to a
pamphlet that I have got, which is en-
titled ‘American Trucking’. It only
deals with goods transport vehicles.
And, about U.S.A., the figures given
are that there are more than
eight million motor trucks and
trailers. They provide direct
employment for over flve million
workers and pay 1,161 million dollars
a year in special highway taxes. These
vehicles ‘use 568 million quarts of oil
a year; they use 8,400 million gallons
of anti-freeze a year, as also 85 mil-
lion gallons of gas a year. T need not
go into the further details that are
given. But, what quantity of iron, tin
plates and steel and other things are
used in this industry is very well given
in that pamphlet.

The importance of the industry in
our country too was realised by the

Planning Commission: And; thiey have:
laid very great stress.on the mnanufac-
ture of vehicles in our owm country,.
tor no country which wants to advance-
can depend for all times on the ime
ports from outside. We have been:
mostly dependent on imports. We have
about eleven assembiers here. When.
they were asked to submit proposals
for manufacture, five-did come up with:
their own programmes but six dec-
lined to do that for they found that
the demand was low and they could
aot carry on the manufacture.

As I said just now, this was rea-
lised by our Planning Commission as-
well and it was thought that we should’
have our own industry. The Planw
ning Commission thought that two
points of importance arose in connec-
tion with the purchase of transport-
vehicles.

(i) standardisation of vehicles used
by the State transport services and"
co-ordination of programme of re-
placement and expansion of the
transport fleet with the development
of the indigenous automobile indus--
try, and )

(ii) use of diesel versus petrol-dri-
ven vehicles.

The Planning Commission said that
these two issues have been referred by
the Central Government to the Tariff
Commission in connection with the in-
vestigation  into a claim for
protection for the indigenous  auto-
mobile industry. The  State transport
services should adjust their program-
mes in accordance with the recom-
mendations that may be madé by the:
Tariff Commission.

The Tariff Commission  was assisted’
by a German expert, Vorwig by name,
and he has made certain useful re-
commendations and given sound advice.
On page 10, he says: that this country
is far behind otHers so far as road’
transport is concerned. He gives a
table on pages 16 and 17 and he coms-
pares our country with other countries.
We find that India is almost at the-
bottom. He says, ‘Ihdia’s road deve--
lopment is far behind most other coun-
tries as the followihg chart shows’.





